
List of cases where e-Payment of Court fees was made during the month of  December-2022.

Court District Case No. Advocate

1 Central 01.12.2022 18.11.2022

2602/2022 01.12.2022 27.09.2022

2603/2022 01.12.2022 18.11.2022

2610/2022 02.12.2022 29.11.2022

2613/2022 SAGAR SHIVAM 02.12.2022 29.11.2022

2629/2022 SAGAR SHIVAM 03.12.2022 29.11.2022

2636/2022 SAGAR SHIVAM 05.12.2022 29.11.2022

2639/2022 06.12.2022 24.11.2022

2640/2022 KAPIL DUA 06.12.2022 02.12.2022

2649/2022 B.K SINGH 08.12.2022 29.11.2022

SATENDRA KUMAR 09.12.2022 24.11.2022

2664/2022 C. PRAKASH 12.12.2022 09.12.2022

2665/2022 12.12.2022 09.12.2022

2666/2022 ARVIND KUMAR 12.12.2022 09.12.2022

No.
Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM-
2601/2022

ICICI BANK VS  
BRIJBHUSHAN 
PRASAD

MANISH KUMAR 
DEWAN

NITTU 
CREATIONS VS 
KAPOOR 
BROTHERS

NEELAM KUMAR 
MALIK

ICICI BANK VS 
ANJU CHAUHAN

MANISH KUMAR 
DEWAN

RAJDHANI 
PAPERS LTD. VS 
OLYMPIC CARDS

GYANENDRA KUMAR 
GANGWAR

ICICI VS REEMA 
JAIN

ICICI BANK VS 
VINOD

ICICI BANK VS 
JAMUMA PRASAD 
SHARMA

ARUN KUMAR VS 
KRF LIMITED

SIDDHARTH 
AGGARWAL

VARUN PIPE VS 
NAYAK 
SANITATION

INDIRA LOGGING 
VS SH. AMIR 
KHAN

2653/2022
2

PRAVEEN KUMAR 
VS MCD

ICICI BANK VS 
AZAD

ICICI BANK VS 
DEVENDRA 
GUPTA

MANISH KUMAR 
DEWAN 

GAUTAM GULATI 
VS KRISHAN 
KUMAR



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

1 Central

2678/2022 RS CHAGGAR 14.12.2022 12.12.2022

2679/2022 CHETNA BHALLA 14.12.2022 12.12.2022

2690/2022 AASTHA SHARMA 15.12.2022 14.12.2022

2691/2022 15.12.2022 14.12.2022

2697/2022 VIJAY MISHRA 16.12.2022 15.12.2022

2711/2022 SUNIL GUPTA 19.12.2022 16.12.2022

2712/2022 19.12.2022 16.12.2022

2713/2022 20.12.2022 19.12.2022

2714/2022 SACHIN KUMAR JAIN 20.12.2022 19.12.2022

2715/2022 AASTHA SHARMA 20.12.2022 19.12.2022

2725/2022 DAVINDER PAL KAUR 21.12.2022 20.12.2022

2726/2022 DEEPAK KAUSHIK 21.12.2022 20.12.2022

2727/2022 21.12.2022 20.12.2022

2747/2022 G.P. SINGH 23.12.2022 21.12.2022

2748/2022 BHANU MOHAN 23.12.2022 21.12.2022

SH. SANJEEV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NARENDER 
BABBAR VS KKV 
CHITS

ICICI BANK VS 
MOHD. MUKIM

SHRIRAM PISTON 
VS ASHOK KUMAR

ICICI BANK VS 
ANIMESH KUMAR

MANISH KUMAR 
DEWAN

DRIVIT 
CONSTULTANCY 
VS DRIVIT 
JAISWAL
PRAVEEN JAIN VS 
PANKAJ JAIN

STATE BANK OF 
INDIA VS 
FARHMAN ALI

RAJIV KUMAR 
THAKUR

STATE BANK OF 
INDIA VS  RADHA 
MOHAN SHARMA

RAJIV KUMAR 
THAKUR

ASHA RAM & 
SONS VS ASHISH 
AGGARWAL

LEVIS VS ASHOK 
KUMAR

KINGFISHING VS 
STERLINE BIO 
REMEDIES

ICICI BANK VS 
MANOJ SINGH

CUBEX 
INDUSTRIES
VS SHYAM 
NARAIAN RAM 
KUBER SHUKLA

SAURABH SINGH 
ALHUWALIA

PREM DUTT 
ARORA VS 
SHEETAL ARORA

FRANKOVERSEAS 
VS SHIV GLITZZ  
HOTELS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

1 Central

2757/2022 SAGAR SHIVAM 24.12.2022 23.12.2022

2758/2022 AASTHA SHARMA 24.12.2022 23.12.2022

2 Central AASTHA SHARMA(P), 03-12-2022 01-12-2022

VIJAY PRAKASH(P), 07-12-2022 02-12-2022

12-12-2022 06-12-2022

GARIMA GUPTA(P), 15-12-2022 05-12-2022

21-12-2022 15-12-2022

CHETNA BHALLA(P), 22-12-2022 07-12-2022

CHETNA BHALLA(P), 23-12-2022 20-12-2022

SH. SANJEEV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

ICICI BANK VS 
NIZAM MALIK

HERO 
INVESTCORP VS 
ASHOK KUMAR

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL COURT, 
THC

CS 
(COMM)/2
622/2022

ADIDAS AG Vs 
ASHOK KUMAR 
UNKNOWN

CS 
(COMM)/2
643/2022

STATE BANK OF 
INDIA Vs RUP 
SING PROP OF 
M/S MAHALAXMI 
TRADING

CS 
(COMM)/2
663/2022

VARUN BAHL Vs 
MUNICIAPL  
CORPORATION OF 
DELHI

SATYENDRA KUMAR 
SINGH(P),

CS 
(COMM)/2
686/2022

KHANNA TOOLS 
COMPANY Vs 
KIRAN UDYOG 
PVT LTD

CS 
(COMM)/2
721/2022

M/S AR 
ENTERPRISES Vs 
MS AL ALYAN 
TOURS AND 
TRAVELS

MOHD SULAIMAN 
KHAN(P)

CS 
(COMM)/2
729/2022

ICICI BANK 
LIMITED Vs A S 
CARGO PVT LTD

CS 
(COMM)/2
734/2022

ICICI BANK Vs 
UTSAV GUPTA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

2 Central

VIKAS CHOPRA (P) 24-12-2022 22-12-2022

3 Central SH. SATISH KUMAR 01.12.2022 18.11.2022

01.12.2022 07.11.2022

SH. VIKAS CHOPRA 02.12.2022 29.11.2022

SH. VIKAS CHOPRA 03.12.2022 29.11.2022

SH. SATISH RAI 03.12.2022 28.10.2022

06.12.2022 23.11.2022

07.12.2022 14.11.2022

09.12.2022 24.11.2022

SH. UDIT NAGAR 14.12.2022 05.05.2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL COURT, 
THC

CS 
(COMM)/2
755/2022

ICICI BANK Vs 
SUDHA

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
 
2604/2022

ICICI BANK LTD. 
V/S GULAB SINGH

CS(COMM) 
2605/2022

M/S UTSAV V/S 
VIKAS GUPTA & 
ANR.

MS. SANGEETA 
CHOPRA

CS(COMM) 
2611/2022

ICICI BANK LTD. 
V/S MOHD. 
AZEEM

CS(COMM) 
 2614/2022

ICICI BANK LTD. 
V/S SAROJ YADAV

CS(COMM) 
 2615/2022

S T T GLOBAL 
DATA CENTRES 
INDIA PVT. LTD. 
V/S 
ACCELETRADE
TECHNOLOGIES 
PVT. LTD.CS(COMM) 

2637/2022
UMESH TYAGI V/S 
MUNICIPAL 
CORPORATION OF 
DELHI

SH. DEEPANSHU 
KHATRI

CS(COMM) 
 2644/2022

CANARA BANK 
V/S GAURAV 
GUPTA

SH. ANSHUMAN 
SRIVASTAVA

CS(COMM) 
 2652/2022

JAI PRAKASH V/S 
MUNICIPAL 
CORPORATION OF 
DELHI

SH. SATYENDRA 
KUMAR SINGH

CS(COMM) 
 2675/2022

JAWAHAR LAL 
VOHRA 
THROUGH POA 
RAJESH VOHRA 
V/S RAJIV KUMAR



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

3 Central

SH. SATISH KUMAR 15.12.2022 30.11.2022

SH. AMITABH KRISHN 19.12.2022 13.12.2022

SH. SUNIL GUPTA 19.12.2022 12.12.2022

SH. VIKAS GUPTA 19.12.2022 06.12.2022

SH. ANIL SETHI 19.12.2022 30.11.2022

20.12.2022 15.12.2022

SH. ARJUN SAWHNEY 21.12.2022 24.09.2022

22.12.2022 15.12.2022

MS. CHETNA BHALLA 23.12.2022 20.12.2022

MS. CHETNA BHALLA 23.12.2022 20.12.2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
 2681/2022

ICICI BANK LTD. 
V/S ASHOK 
SHARMA

CS(COMM) 
 2703/2022

INDIAN BANK V/S 
M/S D.K. 
PRODUCTS & 
ANR.

CS(COMM) 
 2704/2022

PARVEEN JAIN 
V/S PANKAJ JAIN

CS(COMM) 
 2705/2022

SH. DHEERAJ 
GABA V/S SH. 
NARENDER 
SHARMA

CS(COMM) 
 2706/2022

M/S SARDARI LAL 
& CO. V/S M/S A P 
V REALTY LTD.

CS(COMM) 
2716/2022

LEVI STRAUSS & 
COMPANY V/S 
ASHOK KUMAR

SH. PRAMOD KUMAR 
SINGH

CS(COMM) 
 2724/2022

B.K. INDUSTRIES 
V/S JAI BHARAT 
AUTOMOBILES & 
ORS.

CS(COMM) 
 2733/2022

SHWETA SHARMA 
V/S M/S DEVYANI 
FOOD 
INDUSTRIES LTD. 
& ANR.

SH. SATYENDER 
CHAHAR

CS(COMM) 
 2741/2022

ICICI BANK LTD. 
V/S UTSAV GUPTA

CS(COMM) 
2742/2022

ICICI BANK LTD. 
V/S HARKESH 
GUPTA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

3 Central

SH. G.P. SINGH 23.12.2022 N/A

MS. CHETNA BHALLA 24.12.2022 07.12.2022

MS. CHETNA BHALLA 24.12.2022 07.12.2022

SH. VIKAS CHOPRA 24.12.2022 22.12.2022

SH. VIKAS CHOPRA 24.12.2022 22.12.2022

4 Central 02-12-2022 17-05-2022

HARISH GAUR 02-12-2022 14-10-2022

LUV CHOJAR 01.12.2022 14.11.2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
 2743/2022

PREM DUTT 
ARORA V/S 
GAURAV ARORA & 
ANR.

CS(COMM) 
2749/2022

ICICI BANK LTD. 
V/S MANISH 
CHAUHAN

CS(COMM) 
2750/2022

ICICI BANK LTD. 
V/S CHIRAG 
VERMA

CS(COMM) 
2751/2022

ICICI BANK LTD. 
V/S SARTHAK

CS(COMM) 
2752/2022

ICICI BANK LTD. 
V/S MOHD. AQIL

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM) 
2607/2022

ZAFARUDDIN 
PROP OF M/S 
TIME INTERIO (I) 
PVT LTD VS. 
PACIFIC FIRE 
CONTROLS & ORS

FARUKKH 
MOHAMMED TABISH

CS 
(COMM) 
2612/2022

ANKUR GUPTA VS. 
ARADHNA DEVI

CS 
(COMM) 
2606/2022

M/S S.K. 
EDUCATION PVT 
LTD VS. M/S 
DEVNAGARI 
EDUCARE PVT 
LTD & OTHERS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

4 Central

CHETNA BHALLA 03.12.2022 17.11.2022

03.12.2022 10.11.2022

SH. MANISH DIWAN 03.12.2022 18.11.2022

SH. VIKAS CHOPRA 03.12.2022 29.11.2022

SH. VIKAS CHOPRA 03.12.2022 29.11.2022

SH. VIKAS CHOPRA 03.12.2022 29.11.2022

SH. VIKAS CHOPRA 03.12.2022 29.11.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM) 
2616/2022

ICICI BANK 
LIMITED VS. 
RAHUL SINGH

OMP 
(COMM)-
175/2022

SHIKHA CHAWLA  
 VS.   KOTAK 
MAHINDRA 
PRIME LTD.

SH. RAMESH KUMAR 
PAL

CS 
(COMM)-
2617/2022

ICICI BANK LTD. 
VS. DEEKSHA 
MISHRA

CS 
(COMM)-
2618/2022

ICICI BANK LTD.  
VS. ROHIT RATHI

CS 
(COMM)-
2619/2022

ICICI BANK Ltd. 
VS. ANURAG 
DUBEY

CS 
(COMM)-
2620/2022

ICICI BANK LTD. 
VS. SHAMSHER 
SINGH

CS 
(COMM)-
2625/2022

ICICI BANK LTD.  
VS. RITU VOHRA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

4 Central

SH. VIKAS CHOPRA 03.12.2022 29.11.2022

SH. VIKAS CHOPRA 03.12.2022 29.11.2022

06.12.2022 25.11.2022

DEEPANSHI KHATRI 06.12.2022 05.12.2022

NARENDER BHANDARI07-12-2022 25.11.2022

RAKESH KUMAR 13.12.2022 07.10.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)-
2626/2022

ICICI BANK LTD. 
VS. AJAY MEHRA

CS 
(COMM)-
2627/2022

ICICI BANK LTD. 
VS. GURJEET 
SINGH

CS 
(COMM)-
2641/2022

ANAND 
ENTERPRISES VS, 
STYLE 
FABINNOVATION 
PVT. LTD. AND 
Anrs.

SH. SHANTANU 
AWASTHI

CS 
(COMM) 
2646/2022

UMESH TYAGI VS 
MCD AND ANR

CS 
(COMM) 
2647/2022

SQUARE PAPER 
VS ROHAN PAPER 
AND ORS

CS 
(COMM) 
2673/2022

LAXMI 
PUBLICATIONS 
PVT LTD VS. USHA 
RANI JAIN



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

4 Central

C. PRAKASH 13.12.2022 04.07.2022

CS (COMM) 2669/2022 13.12.2022 04.07.2022

CS (COMM) 2670/2022 13.12.2022 08.12.2022

KAPIL DUA 14.12.2022 02.12.2022

SATISH KUMAR 15.12.2022 30.11.2022

SATISH KUMAR 15.12.2022 30.11.2022

SATISH KUMAR 15.12.2022 30.11.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM) 
2668/2022

ICICI BANKL 
LIMITED VS. 
VINOD KADIYAN

CS 
(COMM) 
2669/2022

ICICI BANKL 
LIMITED 
VS.REKHA SINGH

CS 
(COMM) 
2670/2022

SHREE AMBIKA 
IMPEX VS. M/S 
TREVANI 
INTERNATIONAL 
LTD

CS 
(COMM) 
2677/2022

M/S VARUN PIPES 
& INDUSTRIES VS. 
M/S NAYAK 
SANITATION PVT 
LTD & ORS

CS 
(COMM) 
2682/2022

ICICI BANK 
LIMITED VS. 
SAHIB

CS 
(COMM) 
2683/2022

ICICI BANK 
LIMITED VS. 
JAGTAR SINGH

CS 
(COMM) 
2684/2022

ICICI BANK 
LIMITED VS. 
JAGTAR SINGH



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

4 Central

SATISH KUMAR 15.12.2022 30.11.2022

VIJAY PRAKASH 16.12.2022 02.12.2022

SH. VARUN SHARMA 17.12.22 05.12.2022

SH. M.R. JANGID 17.12.2022 05.04.2021

PRAVINDRA SHARMA 19.12.2022 18-11-2022

VINEET TANEJA 19.12.2022

SH. SANCHIT JAIN 21.12.2022 12.12.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM) 
2685/2022

ICICI BANK 
LIMITED VS. AJIT 
PRATAP SINGH

CS 
(COMM) 
2698/2022

SBI V/S SMT. 
SARIKA AND ANR

CS 
(COMM)-
2701/2022

BANK OF INDIA 
VS. DILIP KUMAR

CS 
(COMM)-
2702/222

M/S LEXUS 
GRANITO INDA 
LTD. VS. M/S 
PRAYAAG TILE & 
Anrs.

CS 
(COMM)-
2707/222

RAJ KUMAR 
KAPOOR VS. SHIV 
TEXTILE 

CS 
(COMM)-
2708/222

WELCOME SHOES 
PVT LTD VS. 
KALSI FOTTWEAR

CS 
(COMM)-
2723/2022

M/S GARG 
TRADING 
CORPORATION 
VS. M/S S.S. 
CABLE 
EQUIPMENTS 
PVT. LTD.



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

4 Central

PRAVEEN PAHUJA 21.12.2022 14.12.2022

SH. VIBHOR MATHUR 23.12.2022 20.12.2022

23.12.2022 08.12.2022

23.12.2022 07.12.2022

SHRESTH JAIN 24.12.2022 21.09.2022

YOGENDRA 24.12.2022 25.11.2022

5 Central 01.12.2022 ON LINE

Not available 02.12.2022 ON LINE

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)-
2728/2022

M/S KBB NUTS 
PVT. LTD VS. M/S 
SHRI RAM 
TRADERS & ORS

CS 
(COMM)-
2744/2022

SIMBA TOYS 
INDIA PVT. LTD. 
VS. NIPPON TOYS 
INDUSTRIES & 
ORS.

CS 
(COMM)-
2746/2022

ANIL KUMAR 
BANSAL VS. M/S 
SHAKTI 
CONSTRUCTION 
AND ORS.

SH. DHEERAJ 
JAGWANI

CS 
(COMM)-
2745/2022

ANIL KUMAR 
BANSAL  VS M/S 
BHARDWAJ 
CONSTRUCTION 
AND Ors

SH. DHEERAJ 
JAGWANI

CS 
(COMM)-
2759/2022

KULVINDER 
SINGH VS. SATYA 
PRAKASH 
SHARMA

CS 
(COMM)-
2760/2022

C.B.S PUBLISHERS 
AND 
DISTRIBUTORS 
VS. BHUWAN 
GIROTRA A & ANR

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

CS COMM-
2598/2022

M/S SAMUNDER 
SAREE CENTRE 
V/S M/S SHRI 
GURU KRIPA 
TAXTILES`

NEELAM KUMARI 
MALIK

MISC DJ 
-743/2022

AMIR AHMED V/S 
FURAVAN ALI 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

Not available 02.12.2022 ON LINE

Not available 02.12.2022 ON LINE

AASTHA SHARMA 03.12.2022 ON LINE

MOHD. DANISH 03.12.2022 ON LINE

ROHIT BOHRA 03.12.2022 ON LINE

MANISH KR. DEWAN 05.12.2022 ON LINE

MANISH KR. DEWAN 05.12.2022 ON LINE

MANISH KR. DEWAN 05.12.2022 ON LINE

05.12.2022 ON LINE

C.PRAKASH 06.12.2022 ON LINE

ANKUR AGGARWAL 07.12.2022 ON LINE

Not available 09.12.2022 ON LINE

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

CS COMM-
2608/2022

M/S BASHESHAR 
LALAMIT KR.V/S 
ANITA 
AGGARWAL PROP.

EX-
330/2022

KAPIL DEV SURI 
V/S MCD

CS COMM-
2628/2022

NIKE INNOVATE 
CV V/S ASHOK KR. 
UNKNOWN

EX. 
COMM-
336/2022

BOMBAY 
MERCANTILE CO. 
OPERATIVE BANK 
V/S ZAFARYAB 
HUSSAIN 

EX. 
COMM-
337/2022

M/S KOTAK 
MAHINDRA 
PRIME LTD. V/S 
SHABNAM BAND

CS COMM-
2630/2022

ICICI BANK LTD. 
V/S 
DHARMENDER 
JOSHI

CS COMM-
2631/2022

ICICI BANK LTD. 
V/S PRINCE

CS COMM-
2632/2022

ICICI BANK LTD. 
V/S SHER 
MOHAMMAD

OMP(I)CO
MM-
470/2022

GYAN SWARUP 
SHARMA V/S 
SACHIN 
KHARBANDA

SUMER NATH 
KHANNA

CS COMM-
2638/2022

ICICI BANK LTD. 
V/S MOHMMAD 
SHABBIR

CS COMM-
2645/2022

CANARA BANK 
V/S MR. UMESH 
SINGH

EX. 
COMM-
344/2022

RAJENDER 
KUMAR 
MALHOTRA V/S 
DARPAN JAIN



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

DHEERAJ JAGWANI 12.12.2022 ON LINE

12.12.2022 ON LINE

12.12.2022 ON LINE

12.12.2022 ON LINE

DHEERAJ JAGWANI 12.12.2022 ON LINE

CHETNA BHALLA 13.12.2022 ON LINE

SUNITA SINGH 13.12.2022 ON LINE

SUNITA SINGH 13.12.2022 ON LINE

14-12-2022 ON LINE

IMRAN KHAN 14-12-2022 ON LINE

14-12-2022 ON LINE

IMRAN KHAN 14-12-2022 ON LINE

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

CS COMM-
2654/2022

ANIL KUMAR 
BANSAL V/S 
MUKESH YADAV 

CS COMM-
2655/2022

MS RAJDHANI 
PAPERS 
CONVERTORS V/S 
MS OLYMPIC 
CARDS LTD.

GYANENDRA SWARUP 
GANWAR

CS COMM-
2656/2022

ICICI BANK LTD. 
V/S AISHI 
MUKHARJEE

MANISH KUMAR 
DEWAN

CS COMM-
2657/2022

 ANIL KUMAR 
BANSAL

RANJEET PRATAP 
SINGH 

CS COMM-
2658/2022

ANIL KUMAR 
BANSAL V/S 
KIRAN YADAV

CS COMM-
2671/2022

ICICI BANK LTD. 
V/S SUNITA 
SINHA

EX. 
COMM-
346/2022

ICICI BANK LTD. 
V/S SUMIT KOHLI

EX. 
COMM-
347/2022

ICICI BANK LTD. 
V/S RAJU PRASAD

OMP 
COMM-
181/2022

MUKUL KUMAR 
PUCHNANDA V/S 

M/S MONARCH 
NETWORTH CAPITAL

EX COMM-
350/2022

ICICI BANK LTD 
V/S 

EX COMM-
351/2022

M/S BAJAJ 
FINANCE V/S

SANJAY KUMAR 
MALLICK

EX COMM-
352/2022

ICICI BANK LTD 
V/S 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

JAI KUMAR 15-12-2022 ON LINE

SADAKAT ALI 15-12-2022 ON LINE

AURANGZEB KHAN 16-12-2022 ON LINE

16-12-2022 ON LINE

16-12-2022 ON LINE

Not available 17.12.2022 ON LINE

Not available 17.12.2022 ON LINE

Not available 17.12.2022 ON LINE

Not available 18.12.2022 ON LINE

Not available 18.12.2022 ON LINE

Not available 19.12.2022 ON LINE

Not available 19.12.2022 ON LINE

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

EX COMM-
356/2022

HDFC BANK LTD 
V/S  

OMP(i)CO
MM-
479/2022

DCB BANK LTD. 
V/S  

CS COMM-
2694/2022

ICICI BANK LTD 
V/S 

CS COMM-
2695/2022

CANARA BANK 
V/S  

M/S SATYAM BARTAN 
BHANDAR 

CS COMM-
2696/2022

ARUN KUMAR 
BHUTANI V/S 

M/S SHANKAR RAO 
PAWAR SEAT CORNER

MISC DJ-
776/2022

ICICI BANK LTD. 
V/S SUMIT GUPTA

CS COMM-
2699/2022

BANSAL 
ELECTRICALSV/S 
VAKRATUNDA 
ASSOCIATES AN

CS COMM-
2700/2022

M/S SHREE 
AMBIKA IMPEX 
LTD. VS. AKASH 
GUPTA 

EX. 
COMM-
362/2022

ICICI BANK LTD. 
V/S SALMAN 
QURESHI

EX. 
COMM-
361/2022

AMBIT FINVEST 
PVT. LTD. V/S 
KRISHNA 
ENTERPRIES

MISC DJ- 
779/2022

PUNJAB 
NATIONAL BANK 
V/S MEENAKASHI 
SAREE 
EMPORIVM

MISC DJ-
780/2022

MANIK LAL 
RAUTH V/S 
KUMAR 
MANGLAM



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

Not available 19.12.2022 ON LINE

KAPIL YADAV 22.12.2022 ON LINE

CHETNA BHALLA 22.12.2022 ON LINE

DCHETNA BHALLA 23.12.2022 ON LINE

CHETNA BHALLA 23.12.2022 ON LINE

HARSIT KHURANA 23.12.2022 ON LINE

CHETNA BHALLA 23.12.2022 ON LINE

CHETNA BHALLA 23.12.2022 ON LINE

VAISHALI KAMRA 23.12.2022 ON LINE

SANJEEV KR. 24.12.2022 ON LINE

CHETNA BHALLA 24.12.2022 ON LINE

MANISHA BARUAH 24.12.2022 ON LINE

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

CS COMM-
2719/2022

OUNJAB SINDH 
BANK V/S 
RAVINDER 
KUMAR ARORA

EX COMM-
367/2022

KRISHNA 
TRADING 
COMPANY V/S 
HALIDRAM 
SNACKS PVT. LTD. 

CS COMM-
2732/2022

ICICI BANK LTD. 
V/S 
SHATRUGHAN 
PRASAD

CS COMM-
2735/2022

ICICI BANK LTD. 
V/S RAHUL 
KUMAR

CS COMM-
2736/2022

ICIC BANK LTD. 
VS. HIMANSHU 
KIMNI

CS COMM-
2737/2022

MS ABPAL 
ELECTRICALS 
PVT. LTD. V/S 
RUPESH SHARMA

CS COMM-
2738/2022

ICICI BANK LTD. 
V/S ABDUL 
MUNTAQUIM 

CS COMM-
2739/2022

ICICI BANK LTD. 
V/S CHANDRESH 
MAHENDRU

CS COMM-
2740/2022

RAKESH KAPOOR 
V/S SANJEEV 
PATNI

CS COMM-
2753/2022

VIMAL GOEL V/S 
MUKESH SAINI 

CS COMM-
2754/2022

ICICI BANK LTD. 
V/S DAKASH 
ARORA

EX. COMM 
– 373/2022

HDFC BANK LTD. 
V/S SUDHIR DASH



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

6 Central 01.12.2022 25.11.2022

01.12.2022 02.11.2022

01.12.2022 19.10.2022

05.12.2022 01.12.2022

06.12.2022 -

06.12.2022 -

06.12.2022 25.11.2022

07.12.2022 -

08.12.2022 23.11.2022

08.12.2022 05.12.2022

12.12.2022 20.05.2022

13.12.2022 15.11.2022

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL
)-06, CENTRAL

CS(COMM) 
2596/2022

SCANDISC LLC VS 
THE CUSTOM 
SHOP & ORS.

SHARVAN KR. BANSAL 

CS(COMM) 
2597/2022

PANKAJ ARORA 
VS MCD

SATENDRA KUMAR 
SINGH

CS(COMM) 
2600/2022

S. AMRIK SINGH 
VS JATINDER 
SINGH

GURMIT SINGH 

CS(COMM) 
2635/2022

M/S AR. PAPER 
COMPANY VS M/S 
OLYMPIC CARDS 
LTD.

G. S. GANGWAR

EX.
(COMM) 
341/2022

M/S HIVELOOP 
CAPITAL PVT. 
LTD. VS M/S 
GENIX 
CORPORATION 

ARV CHAMBERS

OMP(I) 
COMM 
471/2022

TATA CAPITAL 
FINANCIAL 
SERVICES LTD.

S.P. RANA

CS(COMM) 
2642/2022

M/S BASHESHAR 
LAL AMIT KUMAR 
VS SANJAY 
KUMAR

JATIN AGGARWAL

OMP(COM
M) 
176/2022

GURBAKSH 
SINGH VS HDFC 
BANK LTD. 

ANIL KR. CHHABRA

CS(COMM) 
2648/2022

VIKAS KUMAR 
AGARWAL VS 
SUNIL KR. DEVI 
DAYAL BATRA

SHARAD MALHOTRA 

CS(COMM) 
2650/2022

UMESH TYAGI VS 
MCD & ANR.

DEEPANSHU KATRI

CS(COMM) 
2667/2022

ICICI BANK LD. VS 
SEVENDRA 
SHARMA

C. PARKASH MAIL-

CS(COMM) 
2672/2022

RAKESH GUPTA 
VS RJ PROJECTS 
PVT. LTD.

ARAV KAPOOR 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

6 Central

13.12.2022 30.11.2022

14.12.2022 07.12.2022

15.12.2022 09.12.2022

15.12.2022 -

15.12.2022 -

CHETNA BHALLA 16.12.2022

17.12.2022 -

17.12.2022 -

19.12.2022 30.11.2022

19.12.2022 30.11.2022

20.12.2022 17.12.2022

20.12.2022 20.12.2022

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL
)-06, CENTRAL

CS(COMM) 
2674/2022

CORONA 
REMEDIES PVT. 
LTD. VS VANDANA 
GUPTA

VINOD KUMAR 

CS(COMM) 
2676/2022

MD. MURSALIN 
VS WASID AHMED 
GANAEI

SOHELA KHAN

CS(COMM) 
2680/2022

M/S SHREE JAINA 
RICE INDIA VS 
M/S NEMI CHAND 
FATTEHCHAND 
DUGGAD

ANKIT GUPTA 

OMP(I) 
COMM 
478/2022

AAKASH 
EDUCATIONAL 
SERVICE LTD. VS 
C.RAVINDRAN 
ANNAMALAI

BHASKAR KUMAR 
SHUKLA

EX. 
(COMM) 
357/2022

HDFC BANK LTD. 
VS MD. KAMIL

SACHIN KATYAL

CS(COMM) 
2692/2022

ICICI BANK LTD. 
VS PRATAP 
BHADANA

25.11.22 & 
02.12.2022

MISC DJ 
777/2022

DCB BANK LTD. 
VS SIRAJ 

BIPIN KUMAR 
SHARMA 

EX. 
(COMM) 
359/2022

M/S BAJAJ 
FINANCE LTD. VS 
SUPER WIRE 
DRAWING 

PRAVESH DUHAN 

CS(COMM) 
2709/2022

ICICI BANK LTD. 
VS MANIK 
SISODIA

SATISH KUMAR 

CS(COMM) 
2710/2022

ICICI BANK VS 
PARAS RAM

SATISH KUMAR 

CS(COMM) 
2717/2022

M/S ASK 
AUTOMOTIVE 
PVT. LTD. VS 
ASHOK KUMAR

PRAMOD KR. SINGH

CS(COMM) 
2718/2022

ASHOK GUPTA VS 
SURESH CHAND 
GUPTA

VIVEK GUPTA 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

6 Central

22.12.2022 06.12.2022

21.12.2022 21.12.2022

21.12.2022 21.12.2022

21.12.2022 21.12.2022

22.12.2022 24.09.2022

7 Central NIL

8 West 02-12-2022 22-11-2022

BHANU MOHAN(P), 02-12-2022 05-11-2022

02-12-2022 22-11-2022

02-12-2022 22-11-2022

03-12-2022 15-06-2022

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL
)-06, CENTRAL

CS(COMM) 
2730/2022

KAMAL GOEL VS 
ESHANK JAIN

SURINDER JAIN

OMP(I) 
COMM 
481/2022

DCB BANK LTD. 
VS MD. ARIF

ANISH BHOLA

OMP(I) 
COMM 
482/2022

DCB BANK LTD. 
VS DILSHAD

ANISH BHOLA

OMP(I) 
COMM 
483/2022

DCB BANK LTD. 
VS RAMESH LAL 
SHARMA

ANISH BHOLA

CS(COMM) 
2731/2022

B.K. INDUSTRIES 
VS SANDHYA 
TRADINGS & ORS.

ARJUN SAWHNEY

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
07

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/9
54/2022

CANARA BANK Vs 
SONIKA VOHRA

CHITRA 
MALHOTRA(P),

CS 
(COMM)/9
50/2022

INTEGRAL 
INTERNATIONALS 
THROUGH ITS 
PROPRIETOR 
NIKHIL JUNEJA 
Vs M/S UMC 
DESIGN STUDIO 
THROUGH ITS 
AUTHORISED 
REPRESENTATIVE

CS 
(COMM)/9
52/2022

CANARA BANK Vs 
M/S WASIM BEG 
JEANS

CHITRA 
MALHOTRA(P),

CS 
(COMM)/9
53/2022

CANARA BANK Vs 
M/S SAI ANN 
KUTIR

CHITRA 
MALHOTRA(P),

CS 
(COMM)/9
51/2022

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORATION 
LIMITED Vs 
SAPNA 
AGGARWAL AND 
ORS

RAJIV KUMAR 
TRIVEDI(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

8 West

05-12-2022 15-07-2022

07-12-2022 28-11-2022

AASTHA SHARMA(P), 07-12-2022 03-12-2022

07-12-2022 28-11-2022

13-12-2022 07-12-2022

15-12-2022 05-07-2022

16-12-2022 12-10-2022

LAKSHAY KUMAR(P), 16-12-2022 06-12-2022

17-12-2022 06-12-2022

17-12-2022 19-11-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/9
56/2022

M/S WINSTROL 
PETROCHEMICAL 
PVT LTD Vs M/S 
OOMS POLYMER 
MODIFIED 
BITUMEN PVT 
LTD

RAJESH KUMAR 
RAI(P),

CS 
(COMM)/9
62/2022

VIBHAS BHUTANI 
PROPRIETOR OF 
ZANA 
INTERNATIONAL 
Vs ASHOK KUMAR 
PROPRIETOR OF 
HITECH 
ENGINEERING / 
HT EXHAUST

PUNEET 
BHARDWAJ(P),

CS 
(COMM)/9
63/2022

ADIDAS AG Vs 
ASHOK KUMAR 
UNKNOWN

CS 
(COMM)/9
64/2022

RISHI PAL 
SHARMA Vs 
BRIJESH KUMAR 
SHARMA  
MANAGING 
DIRECTOR

INDER SINGH 
ADHIKARI(P),

CS 
(COMM)/9
69/2022

M/S HAIR 
MASTERS SALON 
PVT LTD Vs 
SAMITA WASANDI

JASPREET SINGH 
KAPUR(P),

CS 
(COMM)/9
74/2022

M/S VIDYA SAGAR 
FOODS PVT LTD 
Vs JITHENDRA 
JAGANNATH 
SHETTY

SHANTNU 
AGGARWAL(P),

CS 
(COMM)/9
76/2022

PUNJAB 
NATIONAL BANK 
Vs M/S VRS 
TRADERS  
THROUGH ITS 
PROPRIETOR MS 
RADHIKA 
KHANNA

AVADHESH KUMAR 
SHAKYA(P),

CS 
(COMM)/9
77/2022

M/S MRB STEEL 
INDUSTRIES Vs 
M/S  SIVA SAI 
ENGINEERING 
WORKS AND 
SPARES

CS 
(COMM)/9
81/2022

INDIAN 
OVERSEAS BANK 
Vs JITENDER 
MINOCHA @ 
PROP OF MS SHRI 
SAI OVERSEAS 
MARKETING

MUNISH CHANDER 
JOSHI(P),

CS 
(COMM)/9
80/2022

M/S SUDHIR 
TRADERS Vs M/S 
BHARAT TIMBER 
AND PLYWOOD

MANI BHUSHAN 
KUMAR(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

8 West

Vishwendra Verma(P), 19-12-2022 14-12-2022

ARCHIT SINGHAL(P), 19-12-2022 12-12-2022

NITIN NAYYAR(P), 20-12-2022 06-12-2022

Vishwendra Verma(P), 20-12-2022 14-12-2022

rakesh khera(P), 20-12-2022 11-11-2022

RAKESH KUMAR(P), 20-12-2022 15-12-2022

20-12-2022 18-10-2022

21-12-2022 19-12-2022

PRABHJOT KAUR(P), 21-12-2022 30-11-2022

ANSHUJ DHINGRA(P), 22-12-2022 22-04-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/9
82/2022

DENTSPLY INDIA 
PVT LTD Vs 
AMRUTHA 
DENTAL PVT LTD

CS 
(COMM)/9
83/2022

SHREE KRISHNA 
POLYMERS P LTD 
Vs 4 MANN 
INDUSTRIES P 
LTD

CS 
(COMM)/9
84/2022

SHRI VIJAY 
DEEPAK ARORA 
Vs VECTOR 
PROJECTS  INDIA 
PVT LTD

CS 
(COMM)/9
88/2022

DENTSPLY INDIA 
PVT LTD Vs MR M 
S DIWAN

CS 
(COMM)/9
87/2022

CHANAKYA 
PHARMA Vs 
CAMUS BIOTECH 
PVT LTD AND ORS

CS 
(COMM)/9
86/2022

LAVA 
INTERNATIONAL 
LIMITED Vs 
ASHOK KUMAR 
JOHN DOE

CS 
(COMM)/9
85/2022

CHASER 
FINANCIAL 
SERVICES PVT 
LTD Vs MRS 
RITIKA GULATI

LALIT KUMAR 
GUPTA(P),

CS 
(COMM)/9
92/2022

SHRI VINOD 
KUMAR GUPTA 
PROPRIETOR OF 
SHRI BALAJI 
ELECTRICALS Vs 
M/S GS 
ENGINEERS

MUKESH 
AGGARWAL(P),

CS 
(COMM)/9
91/2022

DEEPAK SURI Vs 
THE CIRCUS 
ENTERTAINMENT 
PVT LTD

CS 
(COMM)/9
96/2022

ORIENT BELL 
LIMITED Vs MS 
ABHILASHA 
SINGH



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

8 West

RAVIN RAO(P), 22-12-2022 02-12-2022

22-12-2022 14-12-2022

SUNIL SEHRAWAT(P), 22-12-2022 15-12-2022

YOGESH KUMAR(P), 22-12-2022 07-11-2022

YOGESH KUMAR(P), 22-12-2022 07-11-2022

9 West KETAN MADAN 05.12.2022 03.12.2022

06.12.2022` 03.12.2022

CHITRA MALHOTRA 07.12.2022 28.11.2022

10 VIKASH KUMAR(P), 01-12-2022 03.02.2020

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/9
95/2022

THROUGH ANIL 
SAHNI KARTA Vs 
THROUGH 
DIRECTORS AR

CS 
(COMM)/9
94/2022

CANARA BANK Vs 
ANURAG 
BHASKAR

SUBHASH KUMAR 
JHA(P),

CS 
(COMM)/9
93/2022

STATE BANK OF 
INDIA Vs 
INDRAJEET 
KUMAR

CS 
(COMM)/9
98/2022

OSSIYAMAA 
TIMBER Vs 
BHARTI TIMBER

CS 
(COMM)/9
97/2022

OSSIYAMAA 
TIMBER Vs 
ANAND PLYWOOD 
STORE

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS/COM
M/955/20
22

APPALON 
OVERSEAS VS. 
RAVINDER 
SINGH

CS/COM
M/957/20
22

ADDIDAS AG VS. 
ASHOK KUMAR

PRAMOD KUMAR 
SINGH

CS/COM
M/961/20
22

CANARA BANK 
VS. TRIDEEP 
KUMAR

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS (COMM)/939/2022

STANDARD 
CHARTERED 
BANK Vs MR 
GURVINDER 
SINGH CHATWAL

http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php


Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

10

JYOTI SINHA(P), 02-12-2022 02.12.2022

ARVIND GUPTA 01.12.2022 22.11.2022

RADHA BANSOD 05.12.2022 06.06.2022

SHASHI PRATAP OJHA 09-12-2022 17.11.2022

AMIT SHARMA(P), 13-12-2022 02.12.2022

CHANCHAL KUMAR(P), 19-12-2022

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS (COMM)/942/2022

HOSCIV 
MANAGEMENT 
SERVICES Vs L 
AND T 
CONSTRUCTIONS 
LTD

OMP 
(COMM.)/1
69/2022

UNION OF INDIA 
Vs M/S DHEERAJ 
SINGH AND 
COMPANY

CS 
(COMM.)/5
47/2022

INTERGLOBE 
TECHNOLOGY 
QUOTIENT PVT 
LTD Vs ANTILOG 
VACATIONS PVT 
LTD

CS (COMM)/952/2022

PUMA SE Vs 
ASHOK KUMAR

CS (COMM)/964/2022

MS PARUL JAIN 
Vs RELIANCE 
GENERAL 
INSURANCE CO 
LTD

CS (COMM)/976/2022

PUNJAB 
NATIONAL BANK 
Vs VIKRAM BAWA 
SOLE PROP OF MS 
CLASSIC ELECTRO 
SYSTEMS

17.11.2022, 
19.11.2022

http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php
http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php
http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php
http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php


Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

10

ARCHIT SINGHAL(P), 20-12-2022 12.12.2022

OJASVI SHARMA(P), 20-12-2022 03.12.2022

OJASVI SHARMA(P), 20-12-2022 03.12.2022

21-12-2022 16.12.2022

SHRESHTH JAIN(P), 22-12-2022 26.11.2022

SACHIN GUPTA(P), 22-12-2022 20.12.2022

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS (COMM)/977/2022

GURUDAYAL AND 
SONS 
(PARTNERSHIP 
FIRM) Vs SARA 
PRINTING AND 
ADVERTISING 
(PARTNERSHIP 
FIRM)

CS (COMM)/978/2022

ADITYA BIRLA 
FINANCE LTD Vs 
HOOVER 
SERVICES 
PRIVATE LIMITED

CS (COMM)/979/2022

ADITYA BIRLA 
FINANCE 
LIMITED Vs 
ARDEE HOUSING 
PRIVATE LIMITED

CS (COMM)/986/2022

PUMA SE Vs 
ASHOK KUMAR

Shashi Pratap Ojha(P),

CS (COMM)/989/2022

HEADWORD 
PUBLISHING 
COMPANY PVT 
LTD Vs MANOJ 
DEB ROY

CS (COMM)/990/2022

WINGS 
PHARMACEUTICA
LS PVT LTD Vs 
NUKIND 
HEALTHCARE 
PVT LTD

http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php
http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php
http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php
http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php
http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php
http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php


Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

11 SH. RAHUL BINDAL 01.12.2022 04.11.2022

SH. ASHISH GARG 01.12.2022 03.03.2022

05.12.2022 01.12.2022

06.12.2022 22.07.2022

RUCHIR BISARIA 07.12.2022 28.11.2022

16.12.2022 09.12.2022

SH. ASHUTOSH GHADE20.12.2022 01.12.2022

MR. OJASHVI SHARMA 20.12.2022 03.12.2022

MR. OJASHVI SHARMA 20.12.2022 03.12.2022

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

NEW 
DELHI

CS 
(COMM.) 
940/2022

LEAGUE 
RUNNERS 
ADVISORY, 
THROUGH ITS 
SOLE 
PROPRIETOR 
KAMAL BHANOT 
Vs EUCLID 
INFOTECH 
LIMITED

CS 
(COMM.) 
941/2022

SOOD AND SOOD 
BUILDERS 
THROUGH MD A P 
SOOD Vs ABHAY 
KUMAR JHA

CS 
(COMM.) 
944/2022

NCM INDIA LTD 
Vs CIMC AIR 
MARREL SAS

SH. SUMIT KR. 
SHUKLA

CS 
(COMM.) 
945/2022

JAY ENN 
ENTERPRISES 
PVT LTD Vs 
MAHESH VERMA

SH. SUDRESH AKSHAY 
SAIN

OMP 
(COMM.) 
172/2022

MEIDEN T AND D 
INDIA LIMITED 
FORMERLY 
PRIME MEIDEN 
LIMITED Vs PCI 
LIMITED

CS 
(COMM.) 
972/2022

YES BANK LTD Vs 
ASHISH CARGO 
AGENCY

SH. SACHIN KUMAR 
LOHIA

OMP 
(COMM.) 
176/2022

M/S PAVITRA 
GOSWAMI Vs M/S. 
INDIAN RAILWAY 
CATERING AND 
TOURISM CORP 
LTD

CS 
(COMM.) 
980/2022

ADITYA BIRLA 
FINANCE LTD Vs 
GUJRAL ESTATES 
PRIVATE LIMITED

CS 
(COMM.) 
981/2022

ADITYA BIRLA 
FINANCE LTD Vs 
GUJRAL ESTATES 
PRIVATE LIMITED
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n

Date of e-
Payment of 
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11

MR. OJASHVI SHARMA 20.12.2022 03.12.2022

SH. VARUN CHANDIOK 21.12.2022 16.12.2022

SH. K LENIN VINOBER 21.12.2022 08.12.2022

SH. SACHIN GUPTA 22.12.2022 20.12.2022

SH. SACHIN GUPTA 22.12.2022 20.12.2022

24.12.2022 15.11.2022

12 SUSHIL SHUKLA(P), 06-12-2022 14-11-2022

SUSHIL KUMAR RAI(P),06-12-2022 14-11-2022

07-12-2022 17-11-2022

09-12-2022 06-12-2022

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

NEW 
DELHI

CS 
(COMM.) 
982/2022

ADITYA BIRLA 
FINANCE LTD Vs 
ARDEE HOUSING 
PRIVATE LIMITED

CS 
(COMM.) 
983/2022

STATE BANK OF 
INDIA Vs 
FARAKAT 
KURAISHI

OMP 
(COMM.) 
177/2022

ROCKY PAWAR Vs 
KOTAK 
SECURITIES LTD

CS 
(COMM.) 
987/2022

WINGS 
PHARMACEUTICA
LS PVT. LTD. VS.  
GENFORD DRUGS 
PVT. LTD.

CS 
(COMM.) 
988/2022

WINGS 
PHARMACEUTICA
LS PVT. LTD. VS.  
CARE 
FORMULATION 
LABS PVT. LTD. 
FOR 22.12.2022

CS 
(COMM.) 
995/2022

PUNJAB 
NATIONAL BANK 
Vs ANITA 
JAISWAL

SH. DINESH CHAND 
TRIPATHI

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW 
DELHI

CS 
(COMM)/9
46/2022

PEARL 
INTERNATIONAL 
SERVICES 
PRIVATE LIMITED 
Vs SAHIBJI 
TRAVELS AND 
TOURS PRIVATE 
LIMITED

CS 
(COMM)/9
47/2022

CANARA BANK Vs 
MUKESH KUMAR

CS 
(COMM)/9
48/2022

COLONEL 
AMARVIR SINGH 
Vs LINK 
PERSONNEL 
INTERNATIONAL 
PVT LTD

Mohit Seth(P),

CS 
(COMM)/9
53/2022

PUMA SE Vs 
ASHOK KUMAR

Shashi Pratap Ojha(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
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12

09-12-2022 06-12-2022

12-12-2022 08-12-2022

15-12-2022 07-12-2022

SACHIN GUPTA(P), 17-12-2022 08-12-2022

21-12-2022 16-12-2022

21-12-2022 16-12-2022

22-12-2022 14-12-2022

22-12-2022 20-12-2022

SACHIN GUPTA(P), 22-12-2022 20-12-2022

24-12-2022 20-12-2022

13 SOUTH NIL

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW 
DELHI

CS 
(COMM)/9
54/2022

PUMA SE Vs 
ASHOK KUMAR

Shashi Pratap Ojha(P),

CS 
(COMM)/9
59/2022

BATA INDIA 
LIMITED Vs 
STRIKER 
INDUSTRIES PVT 
LTD

Shashi Pratap Ojha(P),

CS 
(COMM)/9
71/2022

INDOGULF 
CROPSCIENCES 
LTD Vs 
CATABATIC 
AUTOMATION 
TECHNOLOGY 
PVT LTD

Gayanendra Swarup 
Gangwar(P),

CS 
(COMM)/9
73/2022

WINGS 
PHARMACEUTICA
LS PVT LTD Vs 
LABORATE 
PHARMECEUTICA
LS INDIA LTDCS 

(COMM)/9
84/2022

PUMA SE Vs 
ASHOK KUMAR

Shashi Pratap Ojha(P),

CS 
(COMM)/9
85/2022

PUMA SE Vs 
ASHOK KUMAR

Shashi Pratap Ojha(P),

CS 
(COMM)/9
92/2022

CHANDER KANTA 
Vs KK 
MANAGEMENT 
AND 
ENGINEERING 
PVT LTD ORS

DHARMENDRA SINGH 
PAL(P),

CS 
(COMM)/9
93/2022

ABSOLUTE 
BARBECUE 
PRIVATE LIMITED 
Vs RABINDRA 
NATH REKHI AND 
ORS

Amar(P),

CS 
(COMM)/9
91/2022

WINGS 
PHARMACEUTICA
LS PVT LTD Vs 
AUSTRO LABS 
LIMITED

CS 
(COMM)/9
94/2022

PUNJAB 
NATIONAL BANK 
Vs ROOPDEEP

DINESH CHANDRA 
TRIPATHI(P),

SH. PREM KUMAR 
BHARTWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01
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n

Date of e-
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Court Fees

14 SOUTH SHUBAM SAIGAL

05.12.2022 28-11.2022

AISHWARYE VERMA

06.12.2022 25.11.2022

KRISHAN KUMAR

23.12.2022 18.11.2022

15 South NIL

16 South NIL

17 NIL

18 MANU SETH(P), 05-12-2022 18-10-2022

22-12-2022 06-12-2022

MS BABITA(P), 15-12-2022 05-12-2022

15-12-2022 09-12-2022

SH. VINAY KUMAR 
KHANNA, dISTRICT 
JUDGE(COMMERCIAL 
COURT)-03

CS(COMM.
)684/2022

IFFCO-MC CROP 
SCIENCE PRIVATE 
LIMITED VS SRI 
LAKSHMI 
GANPATHI 
PESTICIDES

CS(COMM.
)691/2022

ASHOK KUMAR 
JAIN VS MAYA 
SHEEL RETAIL 
INDIA LTD. AND 
ORS.

CS(COMM.
)724/2022

CANARA BANK VS 
M/S. 
AMARANAND 
AND SONS AND 
ANR.

SH. SANJEEV 
AGGARWAL

SH. MUKESH KUMAR 
GUPTA

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/1
175/2022

5M F AND G 
TRADING 
PRIVATE LIMITED 
Vs JUBILEE 
PROJECT 
MANAGEMENT 
AND 
CONSULTING INC

CS 
(COMM)/1
229/2022

CANARA BANK Vs 
MRS KIRAN 
KESHAN

JEEWAN PARKASH 
GUPTA(P),

CS 
(COMM)/1
203/2022

M/S  ABHISHEK  
SALES 
CORPORATION 
THROUGH ITS 
AUTHORISED  
REPRESENTATIVE 
SH MANISH 
KUMAR JAIN Vs 
RCC INFRA 
VENTURES LTD 
THROUGH ITS 
DIRECTOR/AUTH
ORISED

CS 
(COMM)/1
202/2022

STATE BANK OF 
INDIA Vs AM IT 
KUMAR

DHARMENDRA 
SINGH(P),
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n
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18

15-12-2022 09-12-2022

HARISH CHANDRA(P), 19-12-2022 09-12-2022

MONAHORAN V.V.(P), 16-12-2022 08-12-2022

16-12-2022 08-09-2022

VIPIN(P), 22-12-2022 06-12-2022

19-12-2022 04-11-2022

RUPAM KUMARI(P), 20-12-2022 19-12-2022

22-12-2022 02-12-2022

AMIT TYAGI 122-12-2022 19-12-2022

ESHU CHAUDHARY(P), 22-12-2022 19-12-2022

SANJEEV CHOPRA 23-12-2022 16-12-2022

SANJEEV CHOPRA 23-12-2022 20-12-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/1
201/2022

STATE BANK OF 
INDIA Vs VIJAY

DHARMENDRA 
SINGH(P),

CS 
(COMM)/1
217/2022

M/S WELCOME DJ 
SOUND SYSTEM 
Vs M/S KRISHNA 
GALAXY

CS 
(COMM)/1
205/2022

SOUTH ASIA FM 
LIMITED Vs 
MODE 
ADVERTISING 
AND MARKETING 
PVT LTDCS 

(COMM)/1
204/2022

SPJ CARGO 
PRIVATE LIMITED 
Vs A L NOOR 
EXPORTS

Aryan Arora(P),

CS 
(COMM)/1
227/2022

CRYSTAL HUES 
LIMITED Vs 
BISWANATH DAS

CS 
(COMM)/1
216/2022

AVYA HEALTH 
AND FITNESS 
PRIVATE LIMITED 
Vs HYUNDAI 
MERCHANT 
MARINE CO LTD

MAYANK 
MEHANDRU(P),

CS 
(COMM)/1
222/2022

HETTICH INDIA 
PVT LTD Vs M/S  
SALASAR 
PLYWOOD AND 
HARDWARE

CS 
(COMM)/1
230/2022

CANARA BANK 
FORMER 
SYNDICATE BANK 
Vs M/S RUDRA 
EXPERIENCES 
PVT LTD

ASHUTOSH KUMAR 
SINGH(P),

CS 
(COMM)/1
226/2022

VIKAS 
PUBLISHING 
HOUSE PVT LTD 
Vs DIRECTORATE 
OF DISTANCE 
EDUCATION 
LALIT NARAYAN 
MITHIL 
UNIVERSITY

CS 
(COMM)/1
228/2022

CANARA BANK Vs 
RAVI SHARMA 
AND ORS

CS 
(COMM/12
32/2022

CANARA BANK VS 
PRAVEEN 
SHARMA

CS 
(COMM/12
33/2022

CANARA BANK VS 
SHASHI 
SRIVASTAVA
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18

K.K. MAVAI 23-12-2022 13-12-2022

19 PRAKHAR DIXIT(P), 02-12-2022 28.11.2022

VARUN CHANDIOK(P), 03-12-2022 01.12.2022

VISHAL BHARDWAJ(P),05-12-2022 24.11.2022

13-12-2022 05.12.2022

20-12-2022 17.12.2022

RAJIV TYAGI(P), 20-12-2022 07.12.2022

ABHAY MAHAJAN(P), 23-12-2022 07.10.2022

20 DHARMENDER SINGH 01-12-2022 14-11-2022

05-12-2022 26-11-2022

07-12-2022 -----

08-12-2022 17-10-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/1
234/2022

SATISH SHARMA 
VS T HE 
COMMISSIONER 
OF MCD

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

CS 
(COMM)/1
168/2022

VEENA DEVI 
THROUGH POA 
HOLDER AMIT 
VARSHNEY Vs 
SCANDIA 
MOTORCARS PVT 
LTD

CS 
(COMM)/1
170/2022

STATE BANK OF 
INDIA Vs 
AMAR DEEP KAUR
SOLE 
PROPRIETOR OF 
M/S ANU NARULA 
COUTURE

CS 
(COMM)/1
172/2022

SIDHARTH 
BHARDWAJ Vs 
LALA RAM VERMA

CS 
(COMM)/1
192/2022

M/S FINE VIBES 
SERVICES PVT 
LTD Vs 
M/S AIVOKS 
TECHNOLOGIES 
PVT LTD

Chetan Roy(P),

CS 
(COMM)/1
219/2022

M/S BILANDER 
LOGISTICS PVT 
LTD Vs 
MS CELINE SHIBU 
PROPRIETOR OF 
M/S RNM 
LOGISTICS

Deepak Kumar 
Mishra(P),

CS 
(COMM)/1
218/2022

M/S METRIX 
RESEARCH AND 
ANALYTICS 
PRIVATE LIMITED 
Vs SHRI VINEET 
KUMAR TRIPATHICS 

(COMM)/1
235/2022

BHUPINDER 
SINGH SETHI Vs 
SANTOSH

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

CS 
(COMM)/1
167/2022

STATE BANK OF 
INDIA Vs 
KAMLESH

CS 
(COMM)/1
174/2022

M/S D N TEXTILE 
THROUGH NAVIN 
KUMAR AND ORS 
Vs EPIC BRANDS 
PRIVATE LIMITED

BISHWAJIT KUMAR 
SAHI

EXECUTIO
N 
(COMM)/3
29/2022

AXIS FINANCE 
LTD Vs GAJVI 
MEENA

ABHISHEK KUMAR 
SINGH

CS 
(COMM)/1
185/2022

BANK OF BARODA 
Vs JAYA 
CREATION

ABHINDRA 
MAHESHWARI
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20

ARUN CHHADHA 09-12-2022 26-11-2022

09-12-2022 05-12-2022

M HUSSAIN 09-12-2022 05-12-2022

ALOK TRIPATHI 12-12-2022 30-11-2022

AMIT SHARMA 13-12-2022 28-03-2022

ANJANEYA MISHRA 14-12-2022 09-12-2022

SANJEEV PATHAK 14-12-2022 -----

SANJEEV PATHAK 14-12-2022 -----

PRAVESH DUHAN 17-12-2022 ------

PRAVESH DUHAN 17-12-2022 -------

17-12-2022 19-10-2022

V S SHARMA 17-12-2022 02-12-2022

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

CS 
(COMM)/1
187/2022

ARDOUR 
DISTRIBUTION 
AND SERVICES Vs 
VIJAY MEHTA 
PROP OF M/S 
MEHTA 
ENTERPRISES

CS 
(COMM)/1
188/2022

LENSKART 
SOLUTION PVT 
LTD Vs i 
LENSKART

BAJAJ AND BAJAJ 
ASSOCIATES

CS 
(COMM)/1
189/2022

PD YADAV PROP 
M/S POLYCONES 
Vs M/S 
KAMDHENU 
CEMENT G

CS 
(COMM)/1
191/2022

HARI KRISHAN Vs 
T R SAWHNEY 
MOTERS PVT LTD

CS 
(COMM)/1
193/2022

M/S ZIP 
EMPORIUM Vs 
M/S KALRA 
IMPEX

CS 
(COMM)/1
199/2022

WRAPWELL 
PACKAGING 
PRIVATE LIMITED 
Vs M S KUWER 
INDUSTRIES 
LIMITEDEXECUTIO

N 
(COMM)/3
36/2022

HDFC BANK LTD 
Vs SWEEKAR 
SHARMA

EXECUTIO
N 
(COMM)/3
37/2022

HDFC BANK LTD 
Vs MOHAMMAD 
AMJAD

EXECUTIO
N 
(COMM)/3
41/2022

M/S BAJAJ 
FINANCE LTD Vs 
AAROHI INFO 
SOLUTION

EXECUTIO
N 
(COMM)/3
40/2022

BAJAJ FINANCE 
LIMITED Vs 
BIJAYALAXMI 
CHOUDHARY

CS 
(COMM)/1
214/2022

RANBIR S 
SOROUT 
PROPRIETOR OF 
M/S TRIDENT 
INDUSTRIAL 
SOLUTIONS Vs 
M/S COFFEE DAY 
ECON PRIVATE 
LIMITED

BRIJENDER SINGH 
DHULL

OMP 
(COMM)/6
6/2022

M/S HOPEBERRY 
DIAGNOSTICS 
AND 
HEALTHCARE LLP 
Vs MALTI BAGRI
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20

SUSHIL SHUKLA 19-12-2022 ------

SAKET GOGIA 20-12-2022 30-11-2022

21-12-2022 02-11-2022

ROHIT SINGH 21-12-2022 02-11-2022

RAJEEV DAYAL 23-12-2022 02-12-2022

SANJEEV CHOPRA 23-12-2022 16-12-2022

DHARMENDER SINGH 23-12-2022 02-09-2022

USHA PANDEY 24-12-2022 -----

21 01-12-2022 07-11-2022

GAURAV PURI(P), 01-12-2022 19-11-2022

03-12-2022 22-11-2022

TANVIR NAYAR(P), 06-12-2022 13-10-2022

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

OMP (I) 
(COMM)/1
31/2022

PRADEEP 
CHADHA Vs 
ROYALGOLF LINK 
CITY PROJECTS 
PVT LTD

OMP 
(COMM)/6
9/2022

M/S PARIMALA 
ENTERPRISES 
AND ORS Vs M/S D 
R JOHNS LAB 
HEALTHCARE 
PVT LTDCS 

(COMM)/1
231/2022

THE JAMMU AND  
KASHMIR BANK 
LTD Vs NASEER 
AHMAD MISGAR

HOT SERVIE LEGAL 
PROFESSIONAL

CS 
(COMM)/1
224/2022

THE JAMMU AND  
KASHMIR BANK 
LTD Vs M/S BHAT 
EXPORTS INDIA

CS 
(COMM)/1
238/2022

GUPTA BROS 
INDIA THROUGH 
ITS MANAGING 
PARTNER SH 
PRABODH GUPTA 
Vs NBCC INDIA 
LIMITED

CS 
(COMM)/1
237/2022

CANARA BANK Vs 
JYOTI

CS 
(COMM)/1
236/2022

AXIS BANK LTD Vs 
MOHAMMAD 
SADIQ

OMP 
(COMM)/7
2/2022

ISHVAKOO IMPEX 
PVT LTD Vs 
OUTLINE 
SYSTEMS INDIA 
PVT LTD

MS PREETI 
AGGARWAL GUPTA

SOUTH-
EAST

CS 
(COMM)/1
163/2022

CIVICON HI TECH 
PVT LTD Vs 
ENGINEERING 
PROJECT INDIA 
LTD

Sudhanshu Kaushesh(P),

CS 
(COMM)/1
164/2022

M/S RCPL 
LOGISTICS PVT 
LTD Vs TEXMART 
CREATIONS PVT 
LTD

CS 
(COMM)/1
169/2022

CANARA BANK Vs 
MAHESH 
SHARMA

Himanshu(P),

CS 
(COMM)/1
178/2022

AMAN 
ELECTRICALS 
THROUGH SOLE 
PROPRIETOR 
AMAN KUMAR 
GOYAL Vs 
VIKRAM KUMAR 
PROPRIETOR 
DEWAN CHAND
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21

KULDEEP KUMAR(P), 12-12-2022 16-12-2022

14-12-2022 09-12-2022

ITISHA GULATI(P), 15-12-2022 13-12-2022

ATUL KUMAR(P), 15-12-2022 12-12-2022

TAPAN KUMAR JHA(P), 16-12-2022 13-12-2022

17-12-2022 23-09-2022

NASIR AZIZ(P), 21-12-2022 19-12-2022

SHAKEEL AHMED(P), 24-12-2022 10-11-2022

24-12-2022 19-12-2022

22 MS NIRJA BHATIA JYOTI SHARMA(P), 01-12-2022 09-9-2022

17-12-2022 10-11-2022

KIRTY AGARWAL(P), 09-12-2022 12-11-2022

MS PREETI 
AGGARWAL GUPTA

SOUTH-
EAST

CS 
(COMM)/1
190/2022

M/S JINDAL 
FABRICS 
THROUGH ITS 
ONE OF THE 
PARTNERSSHRI 
SANJAY JINDAL 
Vs MS LIZA 
CLOTHING AND 
APPARELS PVT 
LTDTHROUGH ITS 
DIRECTOR

CS 
(COMM)/1
194/2022

MUKESH GOYAL 
Vs MAYANK GARG

Ashok Kumar(P),

CS 
(COMM)/1
196/2022

PWR ASSOCIATES 
ADVOCATES AND 
CONSULTANTS Vs 
MITTAL IRON 
AND STEEL

CS 
(COMM)/1
197/2022

OPPLE LIGHTING 
INDIA PRIVATE 
LIMITED Vs MR 
BHARDWAJ 
TALWAR 
PROPRIETOR OF 
M/S HANSA 
ELECTRICALS PB

CS 
(COMM)/1
200/2022

M/S Y AXIS 
SOLUTIONS 
PVTLTD Vs M/S 
QUASAR MEDIA 
PRIVATE LIMITED 
THROUGH ITS 
BUSINESS UNIT 
HOGARTH INDIA

CS 
(COMM)/1
209/2022

PERNOD RICARD 
INDIA PRIVATE 
LIMITED Vs 
SUMIT CHAUHAN

SHIPRA 
CHOUDHRY(P),

CS 
(COMM)/1
220/2022

M/S INDIAN 
TEXTILE 
THROUGH ITS 
PROPRIETOR 
ANSAR AHMAD 
SIDDIQUI Vs M/S 
AFSANA 
THROUGH ITS 
PROPRIETOR MR 
ARSHAD GHYAS

CS 
(COMM)/1
239/2022

MUSARRAT BANO 
Vs APEX TRADING 
COMPANY

CS 
(COMM)/1
240/2022

GALAXY LITES Vs 
TANEJA 
COMPLETE HOME 
SOLUTION PVT 
LTD

GURMEET SINGH 
AHUJA(P),

SOUTH-
EAST

CS 
(COMM)/1
166/2022

KLJ ORGANIC 
LIMITED Vs SREE 
DRG VINYLS 
INDUSTRIES

EXECUTIO
N 
(COMM)/3
42/2022

M/S KOTAK 
MAHINDRA BANK 
LTD Vs MITHUN 
KUMAR MANDAL

RAJEEV KUMAR 
RANJAN(P),

EXECUTIO
N 
(COMM)/3
30/2022

SBI CARDS AND 
PAYMENT 
SERVICE LTD Vs 
RAJESH KUMAR
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22 MS NIRJA BHATIA

ARVIND SHARMA(P), 17-12-2022 22-07-2022

AJAY SHARMA(P), 01-12-2022 19-10-2022

17-12-2022 26-03-2022

KARNAIL SINGH(P), 09-12-2022 13-09-2022

03-12-2022 22-11-2022

PRANAV KUMAR(P), 05-12-2022 22-10-2022

06-12-2022 09-11-2022

KAILASH CHANDRA(P),08-12-2022 12-09-2022

21-12-2022 06-12-2022

14-12-2022 09-12-2022

AMIT SWAMI(P), 17-12-2022 28-03-2022

PRAVESH DUHAN(P), 17-12-2022 06-12-2022

SOUTH-
EAST

CS 
(COMM)/1
208/2022

M/S HILTI INDIA 
PVT LTD Vs 
JAIVAT 
CONSTRUCTION 
PVT LTD

CS 
(COMM)/1
165/2022

UCO BANK Vs 
SMARTPUNK 
CELLULAR PVT 
LTD

CS 
(COMM)/1
206/2022

RIYA 
ENGINEERING 
THROUGH 
MANOJ MISHRA 
Vs GURU NANAK 
ENGINEERING 
SERVICES 
THROUGH SOLE 
PROPRIETOR

Sahista Aslam(P),

CS 
(COMM)/1
186/2022

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORATION 
LTD Vs VAIBHAV 
MISHRACS 

(COMM)/1
171/2022

CANARA BANK Vs 
M/S JANI 
INDUSTRIES

Himanshu(P),

CS 
DJ/1044/2
022

SUNIL SETH Vs 
VINOD KUMAR

CS 
(COMM)/1
177/2022

ICPS 
ENGINEERING 
PRIVATE LIMITED 
Vs AJAY 
CONSTRUCTION 
CO THROUGH 
PROPRIETOR

Ankush Bhardwaj(P),

CS 
(COMM)/1
184/2022

SANJEEV ARORA 
PROP OF M/S RAJ 
TIMBER TRADERS 
Vs HARVINDER 
SINGH SAHNI 
PROP OF M/S H S 
BUILTECH

CS 
(COMM)/1
221/2022

CANARA BANK Vs 
SH PANKAJ 
MALHOTRA

JEEWAN PARKASH 
GUPTA(P),

CS 
(COMM)/1
195/2022

DELHI SIGNAGE 
Vs NEW SPICE 
SOLUTIONS PVT  
LTD

MANOJ KR. 
SHISHODIA(P),

CS 
(COMM)/1
211/2022

M/S ZIP 
EMPORIUM Vs 
M/S GENUINE 
INTERNATIONAL

EXECUTIO
N 
(COMM)/3
39/2022

BAJAJ FINANCE 
LTD Vs YASH 
NIDHI MEHTA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

22 MS NIRJA BHATIA

15-12-2022 12-12-2022

Jitin Singh(P), 17-12-2022 13-12-2022

17-12-2022 08-09-2022

MONAHORAN V.V.(P), 17-12-2022 09-12-2022

SANKET AGARWAL(P), 24-12-2022 24-12-2022

19-12-2022 16-12-2022

19-12-2022 09-12-2022

23-12-2022 20-12-2022

23 NIL

24 EAST ESHU CHAUDHARY 19-12-2022 09-12-2022

25 EAST 20-12-2022 09-12-2022

SOUTH-
EAST

CS 
(COMM)/1
198/2022

STATE BANK OF 
INDIA Vs 
CHANDAN SINGH 
NEGI

DHARMENDRA 
SINGH(P),

OMP 
(COMM)/6
8/2022

POONAM BASISTA 
Vs KOGTA 
FINANCIAL INDIA 
LTD

CS 
(COMM)/1
207/2022

SPJ CARGO 
PRIVATE LIMITED 
Vs KAMDHENU 
FOODS

Aryan Arora(P),

CS 
(COMM)/1
210/2022

DIGITAL RADIO 
DELHI 
BROADCASTING 
LTD Vs MODE 
ADVERTISING 
AND MARKETING 
PVT LTD

CS 
(COMM)/1
241/2022

SUNIL TANWANI 
Vs ANURAG 
CHAWLA

EXECUTIO
N 
(COMM)/3
43/2022

ANJ TURNKEY 
PROJECTS PVT 
LTD Vs RINA 
SINGH 
PROPRIETOR OF 
MILLENNIUM 
ERECTORS

Pranay Chitale(P),

CS 
(COMM)/1
215/2022

ESCORTS KUBOTA 
LIMITED Vs 
ASHOK KUMAR

AKSHAY 
SRIVASTAVA(P),

OMP 
(COMM)/7
1/2022

ALK 
ENTERPRISES Vs 
APARNA  GAUTAM

Abhinav Anand(P),

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

SH. SANJAY SHARMA-
I

CS COMM 
NO. 
400/2022

CANARA BANK VS. 
M/S AXIS 
ENTERPRISES 
THROUGH PROP. 
RAJNI

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

CS COMM. 
403/22

Canara Bank  Vs 
Mukesh & Ors

Eshu Chaudhary



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

25 EAST

20-12-2022 08-12-2022

26 North-East DEEPANKUR SONDHI 02.12.2022

ROHIT BOHRA 02.12.2022

SANJEEV KUMAR 02.12.2022

AMITA KUMARI 05.12.2022

DEEPANKUR SONDHI 05.12.2022

DEEPANKUR SONDHI 05.12.2022

DEEPANKUR SONDHI 05.12.2022

RAKHI KAPOOR 08.12.2022

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

CS COMM. 
404/22

Canara Bank  Vs 
Ridhi enterprises

Eshu Chaudhary

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM
)-176/2022

HDB FINANCIAL 
SERVICES LTD VS 
MOHD ANAS

COURT 
FEES NOT 
FILED

EX(COMM
)-177/2022

KOTAK 
MAHINDRA 
PRIME LTD VS 
AMEER HASAN 
ANSARI & 1 
OTHERS

COURT 
FEES NOT 
FILED

EX(COMM
)-178/2022

HDFC BANK LTD. 
VS DEV ANAND

COURT 
FEES NOT 
FILED

EX(COMM
)-179/2022

HDFC BANK LTD. 
VS MOHD 
HASHIM

COURT 
FEES NOT 
FILED

EX(COMM
)-180/2022

HDB FINANCIAL 
SERVICES LTD VS 
HAJI MOHD 
SULEMAN AND 
ORS

COURT 
FEES NOT 
FILED

EX(COMM
)-181/2022

HDB FINANCIAL 
SERVICS LTD VS 
JAI 
CONSTRUCTION

COURT 
FEES NOT 
FILED

EX(COMM
)-182/2022

HDB FINANCIAL 
SERVICES LTD VS 
MOHD MANAZIR 
AND ORS

COURT 
FEES NOT 
FILED

CS(COMM)
-133/2022

ATUL JAIN VS MS. 
REEMA JAIN & 1 
OTHERS

COURT 
FEES FILED 
OFFLINE 
ON 
04.11.2022



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

26 North-East

SHAHEED AHMAD 12.12.2022

SHAHEED AHMAD 12.12.2022

SANJEEV KUMAR 12.12.2022

ANMOL SRIVASTAVA 12.12.2022

ANMOL SRIVASTAVA 12.12.2022

ANMOL SRIVASTAVA 12.12.2022

ANKUR AGGARWAL 15.12.2022

15.12.2022

SHIVENDER VISHWAS 16.12.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)
-134/2022

M/S ARSHAN 
HANDLOOM 
INDIA THROUGH 
ITS PROPRIETOR 
MOHD. ISHTIYAQ 
VS R K G TRADING 
COMPANY & 1 
OTHERS

COURT 
FEES FILED 
OFFLINE 
ON 
27.07.2022

CS(COMM)
-135/2022

M/S ARSHAN 
HANDLOOM 
INDIA THROUGH 
ITS PROPRIETOR 
MOHD. ISHTIYAQ 
VS R K G 
INDUSTRIES & 1 
OTHERS

COURT 
FEES FILED 
OFFLINE 
ON 
27.07.2022

EX(COMM
)-183/2022

HDFC LIMITED VS 
RAHUL 
CHOUDHARY

COURT 
FEES NOT 
FILED

EX(COMM
)-184/2022

KOTAK 
MAHINDRA BANK 
LTD. VS AMIT 
KUMAR

COURT 
FEES NOT 
FILED

EX(COMM
)-185/2022

KOTAK 
MAHINDRA BANK 
LTD. VS MOHIT 
BHATI

COURT 
FEES NOT 
FILED

EX(COMM
)-186/2022

KOTAK 
MAHINDRA BANK 
LTD. VS SUSHMA 
CHAUHAN

COURT 
FEES NOT 
FILED

CS(COMM)
-136/2022

CANARA BANK VS 
NEHA TOMAR

COURT 
FEES FILED 
OFFLINE 
ON 
07.12.2022

CS(COMM)
-137/2022

M/S BHAVANI 
CLOTHING VS M/S 
A.N. HOSIERY

NEELAM KUMARI 
MALIK

COURT 
FEES FILED 
OFFLINE 
ON 
27.09.2022

EX(COMM
)-187/2022

MS V K JAIN AND 
SONS VS SH 
NEERAJ JAIN

COURT 
FEES NOT 
FILED



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

26 North-East

16.12.2022

PRAVESH DUHAN 16.12.2022

A R A VIKRAM SHUKLA 16.12.2022

16.12.2022

DALVINDER SINGH 16.12.2022

DALVINDER SINGH 16.12.2022

RAJIV RANJAN 20.12.2022

22.12.2022

22.12.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM
)-188/2022

HDFC BANK LTD. 
VS RAKESH 
ANANG PAL

 RAJEEV KUMAR 
RANJAN

COURT 
FEES NOT 
FILED

EX(COMM
)-189/2022

M/S BAJAJ 
FINANCE 
LIMITED VS NEXA 
INTERPRISES & 1 
OTHERS

COURT 
FEES NOT 
FILED

EX(COMM
)-190/2022

M/S KOGTA 
FINANCIAL INDIA 
LIMITED VS 
ANKUR DEV & 1 
OTHERS

COURT 
FEES NOT 
FILED

EX(COMM
)-191/2022

HDFC BANK 
LIMITED VS 
REKHA SINGH

MANISH SHANKAR 
VERMA

COURT 
FEES NOT 
FILED

EX(COMM
)-192/2022

M/S BALAJI 
ENTERPRISES & 1 
OTHERS VS M/S T 
R SAWHNEY 
MOTORS PVT LTD.

COURT 
FEES NOT 
FILED

EX(COMM
)-193/2022

M/S BALAJI 
ENTERPRISES 
THROUGH ITS 
PROPRIETOR MR. 
ABHISHEK 
AGGARWAL & 1 
OTHERS VS M/S T 
R SAWHNEY 
AUTOMOBILES 
PVT. LTD.

COURT 
FEES NOT 
FILED

EX(COMM
)-194/2022

AU SMALL 
FINANCE BANK 
LIMITED VS 
PHOOL KUMAR

COURT 
FEES NOT 
FILED

EX(COMM
)-195/2022

THE BSES 
YAMUNA POWER 
LTD VS KAMLESH

PRASHANT KUMAR 
SHARMA

COURT 
FEES NOT 
FILED

EX(COMM
)-196/2022

THE BSES 
YAMUNA POWER 
LTD VS RANJEET

PRASHANT KUMAR 
SHARMA

COURT 
FEES NOT 
FILED



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

26 North-East

DEEPANKUR SONDHI 22.12.2022

27 03-12-2022 30-11-2022

REENA DHAWAN(P), 13-12-2022 25/11/2022

AJAY SHARMA(P), 13-12-2022 08/12/2022

AMIT CHAWLA(P), 13-12-2022 09/12/2022

CHETAN RAI WAHI(P), 14-12-2022 28/11/2022

15-12-2022 02/12/2022

AMIT GROVER(P), 15-12-2022 01/12/2022

VIVEK KUMAR(P), 17-12-2022 21/11/2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM
)-197/2022

HDB FINANCIAL 
SERVICES LTD VS 
NADEEM KHAN 
AND ORS

COURT 
FEES NOT 
FILED

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

CS 
(COMM)/6
73/2022

M/S MITTAL 
FABRICS PVT LTD 
Vs M/S NAVEEN 
GARMENTS

SUBHASH CHANDRA 
LOCHAKIA(P),

CS 
(COMM)/6
85/2022

KAMLESH 
PROPRIETOR OF 
M/S  ADCARE 
MEDIA Vs LIZA 
SAHOO

CS 
(COMM)/6
88/2022

UCO BANK Vs 
PINKVILLA 
BOUTIQUE 
PROPRIETOR MS 
HARSH ARORA

CS 
(COMM)/6
86/2022

M/S SUNIL 
TRADERS Vs M/S 
RR PACKING 
POINT

CS 
(COMM)/6
90/2022

ADITYA JAIN HUF 
PROPRIETOR OF 
MS CONTRA 
PACKAGING 
THROUGH ITS 
KARTA MR 
ADITYA JAIN Vs 
ASCO GLOBAL 
PVT LTD

CS 
(COMM)/6
94/2022

SOUTH INDIAN 
BANK Vs MANISH 
KUMAR

ARUN KUMAR 
SHUKLA(P),

CS 
(COMM)/6
93/2022

BANSAL TRADING 
COMPANY Vs 
GAURAV JEANS

CS 
(COMM)/7
03/2022

IDBI BANK LTD Vs 
PANKAJ SHARMA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

27

VIVEK KUMAR(P), 17-12-2022 21/11/2022

17-12-2022 05-12-2022

Kalpana(P), 17-12-2022 05/12/2022

AJAY SHARMA(P), 17-12-2022 08/12/2022

RAHUL SHARMA(P), 17-12-2022 02-12-2022

PRAKHAR SHARMA(P), 21-12-2022 07/06/2022

21-12-2022

22-12-2022 12/12/2022

Vikas Kumar Bhatia(P), 24-12-2022 16/12/2022

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

CS 
(COMM)/7
04/2022

IDBI BANK LTD Vs 
HEENA PASHA

CS 
(COMM)/7
01/2022

CANARA BANK Vs 
SH PRADEEP 
KUMAR PROP 
PANCHAL 
ELECTRICALS

Kalpana(P),

CS 
(COMM)/7
00/2022

CANARA BANK Vs 
SH RAKESH 
CHHOKAR PROP 
M/S BALAJI 
ENGINEERING

CS 
(COMM)/7
07/2022

UCO BANK Vs 
NOOR BEAUTI 
PARLOURPROP 
MRS NAZRA BANO

CS 
(COMM)/7
02/2022

M/S ANITA 
TRADERS 
THROUGH 
ABHISHEK 
AGARWAL Vs M/S 
KAAMDHENU 
COLOUR AND 
COATING 
LIMITED 
THROUGH 
DIRECTOR

CS 
(COMM)/7
19/2022

SSG PHARMA 
PRIVATE LIMITED 
Vs K S FOOD 
PRODUCT

CS 
(COMM)/7
23/2022

M/S SBC 
MINERALS PVT 
LTD Vs M/S RUBY 
INFRATRADE AND 
ANR

ADITYA KUMAR 
YADAV(P),

CS 
(COMM)/7
24/2022

MANMOHAN 
SINGH Vs M/S 
REAL TOUCH AND 
ORS

RANJIT SINGH 
JUNEJA(P),

CS 
(COMM)/7
33/2022

PRADEEP KUMAR 
Vs TARAASHA 
CREATIONS PVT 
LTD



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

28 01.09.2022 22-12-2022

SACHIN WADHWA(P), 23.09.2022 09-12-2022

19.11.2022 02-12-2022

VIVEK KUMAR(P), 21.11.2022 02-12-2022

02.12.2022 08-12-2022

05.12.2022 23-12-2022

NEERAJ GOGIA(P), 01.12.2022 15-12-2022

RAHUL SHARMA(P), 13.12.2022 22-12-2022

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

CS 
(COMM)/7
27/2022

EASTERN 
HEALTHCARE Vs 
SUN LIFE 
SCIENCES PVT 
LTD AND ANR

CS 
(COMM)/6
78/2022

HARISH KUMAR 
WADHWA Vs 
BASANT KUMAR

CS 
(COMM)/6
72/2022

ATUL 
MARKETING 
DIVINE Vs 
MAHAGUN REAL 
ESTATE PRIVATE 
LIMITED

Sandeep Kumar(P),

CS 
(COMM)/6
71/2022

IDBI BANK LTD Vs 
NEERU THAKUR

CS 
(COMM)/6
77/2022

M/S OM 
ENTERPRISES
THROUGH ITS 
SOLE 
PROPRIETOR
SHRI RAJENDRA 
SINGH BRIJWASI 
Vs M/S ARISHI 
PLASTIC PRIVATE 
LIMITED
THROUGH ITS 
DIRECTOR

Kuldeep kumar(P),

CS 
(COMM)/7
32/2022

CANARA BANK Vs 
SAKSHAT 
ENTERPRISES

DEEPAK 
BHARDWAJ(P),

CS 
(COMM)/6
97/2022

HERTZ 
CONTROLS INDIA 
PRIVATE LIMITED 
Vs MANOJ KUMAR

CS 
(COMM)/7
26/2022

M/S JAI LADDU 
GOPAL LLP Vs M/S 
SIDHI GARMENTS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

28

13.12.2022 19-12-2022

06.07.2022 23-12-2022

29 RAVI KUMAR(P), 14-12-2022 19-09-2022

MANJU JAIN(P), 06-12-2022 01-11-2022

21-12-2022 15-11-2022

VIJAY KUMAR(P), 16-12-2022 19-11-2002

SUBODH KUMAR(P), 17-12-2022 23-11-2022

20-12-2022 25-11-2022

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

CS 
(COMM)/7
11/2022

M/S SK 
TECHNOLOGIES 
Vs SH AKHIL JAIN

JITENDER KUMAR 
YADAV(P),

CS 
(COMM)/7
31/2022

PARAS EXPORT Vs 
OM COLLECTION

Aditya Jain(P),

SH. SURENDER S. 
RATHI

Shahdara CS 
(COMM)/6
92/2022

UNION BANK OF 
INDIA Vs 
MAHAKAR SINGH 
PROP OF M/S 
SUNITA 
ENTERPRISES

CS 
(COMM)/7
10/2022

OP AND SONS 
TRADERS PVT 
LTD Vs GANESH 
LAKHOTIA PROP 
OF SUMITRA 
CREATIONS

CS 
(COMM)/7
20/2022

UNION BANK OF 
INDIA Vs MADHU

ARUN KUMAR 
SHUKLA(P),

CS 
(COMM)/6
99/2022

JAGMOHAN 
SAPRA Vs 
SWAPNIL AERON

CS 
(COMM)/7
09/2022

PUNJAB 
NATIONAL BANK 
Vs MR 
MADHURAJ 
CHOUDHARY

CS 
(COMM)/7
14/2022

PUNJAB AND 
SIND BANK Vs MR 
RAJNEESH 
KUMARMRS 
JYOTI

Saurabh George(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

29

15-12-2022 05-12-2022

15-12-2022 02-12-2022

JASPREET SINGH(P), 21-12-2022 02-12-2022

Mohit Khanna(P), 16-12-2022 05-12-2022

22-12-2022 01-12-2022

20-12-2022 02-12-2022

20-12-2022 01-12-2022

SAMRIDHI(P), 21-12-2022 12-12-2022

SH. SURENDER S. 
RATHI

Shahdara

CS 
(COMM)/6
96/2022

CANARA BANK Vs 
SOMA 
ENGINEERING

DEEPAK 
BHARDWAJ(P),

CS 
(COMM)/6
95/2022

CANARA BANK Vs 
SMS INDUSTRIES

DEEPAK 
BHARDWAJ(P),

CS 
(COMM)/7
21/2022

V J CRANES 
PRIVATE LIMITED 
Vs RUSA 
ENTERPRISES 
PRIVATE LIMITED

CS 
(COMM)/6
98/2022

SANJAY JAIN Vs 
PRAVEEN 
AGGARWAL

CS 
(COMM)/7
25/2022

CENTRAL BANK 
OF INDIA Vs M/S 
A S INDUSTRIES

KAMALJIT SINGH 
RANOT(P),

CS 
(COMM)/7
13/2022

CANARA BANK Vs 
MS RUNA 
DEVIPROP  M/S 
SURAJ INCENSE 
HOUSE

Kalpana(P),

MISC 
DJ/860/20
22

M/S BIRLA 
PUBLICATION 
PVT LTD Vs M/S 
NEW RAMA 
PUBLICATION 
AND 
DISTRIBUTORS 
REGD AND ORS

Anil Kumar(P),

CS 
(COMM)/7
22/2022

MAPS CREATION 
PRIVATE LIMITED 
Vs TEXMART 
CREATIONS PVT 
LTD



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

29

SUNIL KUMAR(P), 24-12-2022 12-12-2022

SANJEEV CHOPRA(P), 24-12-2022 21-12-2022

19-12-2022 20-12-2022

15-12-2022 12-12-2022

30 MS. SAVITA RAO GAGAN KATARIA(P), 02-12-2022 01-12-2022

12-12-2022 2-12-2022

PRADEEP KUMAR(P), 12-12-2022 11-12-2022

RAJEEV GAUR(P), 12-12-2022 12-12-2022

SH. SURENDER S. 
RATHI

Shahdara

MISC 
DJ/864/20
22

BANK OF BARODA 
Vs NEELAM 
RUSTOGI

CS 
(COMM)/7
34/2022

CANARA BANK Vs 
SONU

MISC 
DJ/859/20
22

M/S AMAN 
INTERNATIONAL 
Vs M/S KIRAN 
ENTERPRISES

Pulkit

MISC 
DJ/8/2023

JKS KITCHEN 
WARE Vs 
AASHERYA 
ELECTRONIC AND 
TRADERS

Anil Kumar

Shahdara CS 
(COMM)/6
75/2022

EASY TRIP 
PLANNERS Vs M/S 
PULSE EVENTS 
AND WEDDINGS 
THROUGH ITS 
PROPRIETOR MR 
SUNNY 
SABARWAL

CS 
(COMM)/6
81/2022

CANARA BANK Vs 
YUVRAJ SINGH 
PANCHAL

DEEPAK 
BHARDWAJ(P),

CS 
(COMM)/6
80/2022

SVB BEARINGS 
PVT LTD Vs 
RANVIKAUTOCO
MPONENTS PVT 
LTD

CS 
(COMM)/6
79/2022

M/S SWASTICK 
TRADING 
COMPANY Vs M/S 
NUCLEUS 
SATELLITE



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

30 MS. SAVITA RAO

AJAY SHARMA(P), 13-12-2022 8-12-2022

17-12-2022 15-12-2022

VISHESH VERMA(P), 21-12-2022 19-12-2022

31 North-West 911/22 GAURAV MEENA 12/01/22 11/23/22

912/22 GAURAV MEENA 12/01/22 11/23/22

913/22 VIKRANT ARORA 12/01/22 11/18/22

914/22 VIKRANT ARORA 12/01/22 11/18/22

915/22 KULDEEP SINGH 12/01/22 05/24/22

Shahdara

CS 
(COMM)/6
89/2022

UCO BANK Vs 
MANIT 
INTERNATIONALP
ROPRIETOR 
DINESH JAIN

CS 
(COMM)/7
08/2022

ANUJ PRINTERS 
Vs AMIT MITTAL

Arpit Sharma(P),

CS 
(COMM)/7
18/2022

M/S ARVE 
DIGITAL MEDIA 
PVT LTD Vs M/S 
TRELL 
EXPERIENCES 
PVT LTD

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SHREE RAM 
TIMBER VS AFIG 
INTERIOR AND 
CIVIL 
CONTRACTOR

RAJENDRA 
CHEMICALS VS 
GANPATI 
CHEMICAL AND 
ANR

ARUN AGARWAL 
VS IMRAN 
JEELANI 

ARUN AGARWAL 
VS AMRIT BANSAL

GURSONS 
TECHNOLOGIES 
VS R K TRADERS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31 North-West

916/22 SHAILENDER KUMAR 12/01/22 10/31/22

917/22 SHAILENDER KUMAR 12/01/22 10/31/22

918/22 AVINASH SINGH 12/02/22 09/13/22

919/22 RAJIV TRIVEDI 12/02/22 07/22/22

920/22 SANJEEV SONI 12/03/22 12/01/22

921/22 ASHISH KAPOOR 12/03/22 09/08/22

922/22 MAYANK MAINI 12/05/22 11/25/22

923/22 KARAN KATARIA 12/06/22 11/30/22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

DEVANS MODERN 
BREWERIES VS 
KAVITA SHARMA

DEVANS MODERN 
BREWERIES VS 
SAJJAN KUMAR

HOUSING 
DEVELOPMENT 
FINANCE VS 
GAURAV MALIK

HOUSING 
DEVELOPMENT 
FINANCE VS 
SHASHI SAROHA

ANYA ENT EXIM 
PVT VS HORIZON 
GLOBAL LTD

BANSAL TRADING 
COMPANY VS 
RAVI HANDA

CP CENTURY 
HARDWARE VS 
CENTURY 21 
TOWN PLANNERS 
PVT

ZONSE GLOBAL 
PVT LTD VS RUBY 
ENT



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31 North-West

924/22 GULSHAN KUMAR 12/06/22 12/09/22

925/22 KESHAV GARG 12/06/22 09/23/22

926/22 MOHIT KAUSHIK 12/06/22 10/29/22

927/22 ABHISHEK KAUSHIK 12/09/22 12/07/22

928/22 GAUTAM BHASIN 12/09/22 12/06/22

929/22 ROHAN NAGPAL 12/12/22 12/06/22

930/22 BIRENDER SANGWAN 12/12/22 12/07/22

931/22 RAJEEV KUMAR 12/13/22 12/12/22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SHAH TC 
DISTRIBUTION 
LLP VS DONAS 
DRUG 
PHARMACEUTICA
LS 

ROHIT SHAH VS 
VALECHA 
ENGINEERING 
LTD

MOHNA INFINITY 
VS SHRI BABOSA 
TRADERS

INDU BANSAL VS 
APRA BUILDERS 
LTS

PUMA SE VS RASA 
INDUSTRIES

KLAS PRODUCTS 
PVT LTD VS SBI 
GENERAL 
INSURANCE CO 
LTD

OM METAL VS MB 
ENTERPRISES

JB WARE 
HOUSING AND 
TRADING LTD VS 
JAY ACE 
TECHNOLOGIES 
LTD



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31 North-West

932/22 HARSHIT SHARMA 12/14/22 12/07/22

933/22 B N GAUR 12/15/22 12/14/22

934/22 12/15/22 12/05/22

935/22 RAJIV SINGH PILANIA 12/15/22 12/09/22

936/22 VISHWENDRA VERMA 12/15/22 12/21/21

937/22 AMIT KUMAR SAHU 12/16/22 12/14/22

938/22 SHARVAN KUMAR 12/16/22 12/02/22

939/22 KARTIK DABAS 12/16/22 12/10/22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

BALAJI STEEL VS 
PADMAVATI 
EXPORTS

SHASHI VS THE 
NEW INDIA 
ASSURANCE 

M/S INVENTION 
INDIA VS EXPORT 
CREDIT 
GURANTEE

NARESH THANAI AND 
KHUSHBOO SINGH

SHRI VIRAT 
LAMPARK VS 
PRINCE 
ENTERPRISES

RCV INFOTECH VS 
M/S PAYA STORE 
LLP

RSPL HEALTH 
PVT LTD VS 
KIRAN VERMA

M/S POOJA 
TRADING 
COMPANY VS M/S 
NEWTRON INDIA  
ELECTRONIC PVT 
LTS 

AIPL ZORRO PVT 
LTD VS RIJITA 
AND ANR



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31 North-West

940/22 RAJ KUMAR RATHORE 12/16/22 12/15/22

941/22 RAJESH GOGNA 12/16/22 12/12/22

942/22 KARTIK DABAS 12/16/22 12/10/22

943/22 12/16/22 12/10/22

944/22 SANDEEP YADAV 12/16/22 11/16/22

945/22 CHITRA MALHOTRA 12/16/22 12/01/22

946/22 SUSHIL KUMAR 12/16/22 11/15/22

947/22 SUSHIL KUMAR 12/16/22 11/15/22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SHREE SHIV 
SHAKTI 
ENTERPRISES VS 
GIRI INDUSTRIES

F 1 INFOTECH PVT 
LTD VS 
ERASMITH 
TECHNOLOGIES 
PVT

M/S AIPL ZORRO 
PVT LTD VS 
ASHISH SINGLA

M/S AIPL ZORRO 
PVT LTD VS 
AKHTAR NAWAZ 
KHAN

CAROLUS 
CLOTHING VS 
SHALINI SHARMA

CANARA BANK VS 
M/S GANAPATI 
PAPERS

CANARA BANK VS 
ASHISH ENERGH 
INOVATION PVT 
LTD

CANARA BANK VS 
SAHIL SHARMA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31 North-West

948/22 I S CHAUHAN 12/16/22 12/09/22

949/22 I S CHAUHAN 12/16/22 12/09/22

950/22 I S CHAUHAN 12/16/22 12/09/22

951/22 I S CHAUHAN 12/16/22 12/09/22

952/22 SACHIN VATS 12/17/22 12/12/22

953/22 SUNEET KUMAR 12/17/22 12/13/22

954/22 RAHUL CHAUHAN 12/17/22 11/01/22

955/22 RAHUL CHAUHAN 12/17/22 11/01/22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

UCO BANK LTD VS 
M/S VERMA 
CLINIC

UCO BANK LTD VS 
M/S RED ROSE 
ENTERPRISES

UCO BANK LTD VS 
M/S SWATI 
DIGITAL PHOTO 
STUDIO

UCO BANK LTD VS 
M/S TECHBIT 
INFOTECH 
TECHNOLOGIES 
ORS

NARESH 
THUKRAL VS 
SUSHIL ARORA

SAINI 
ELECTRONICAL 
WORKS VS P W D

ICICI BANK LTD 
VS KANCHAN 
JAISWAL

ICICI BANK LTD 
VS KHUSRAJ 
HAUISAIN



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31 North-West

956/22 RAHUL CHAUHAN 12/17/22 11/01/22

957/22 RAHUL CHAUHAN 12/17/22 11/01/22

958/22 RAHUL CHAUHAN 12/17/22 11/01/22

959/22 RAHUL CHAUHAN 12/17/22 11/01/22

960/22 RAHUL CHAUHAN 12/17/22 11/01/22

961/22 RAHUL CHAUHAN 12/17/22 11/01/22

962/22 SACHIN KUMAR 12/20/22 12/19/22

963/22 NAVIN SWAIN 12/20/22 12/17/22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

ICICI BANK LTD 
VS RINKLE KAUR 
NAYI

ICICI BANK LTD 
VS DEEP 
MEDICANS

ICICI BANK LTD 
VS 555 SAREE 
HOUSE

ICICI BANK LTD 
VS KEEP SAKE 
PRODUCTS 
ACCESSORIES

ICICI BANK LTD 
VS SALMAN KHAN

ICICI BANK VS OM 
JI DUBEY

M/S CLAY ROOTS 
OVERSEAS PVT 
LTS VS M/S 
EXCEED 
CLOTHING

SAM SONIT IP 
HOLDING AND 
ANR VS 
OWNER/PROP 
NAGPAL ARMY 
STORE



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31 North-West

964/22 ANIL KUMAR SAHU 12/20/22 12/17/22

965/22 VINAY KUMAR JHA 12/21/22 05/20/22

966/22 12/21/22 11/25/22

967/22 J C MAHINDROO 12/21/22 12/20/22

968/22 SANJAY DEWAN 12/21/22 12/07/22

969/22 VIKRAM KUMAR 12/23/22 12/20/22

970/22 SIDHANT ANTIL 12/23/22 12/20/22

971/22 JAGRITI JAIN 12/24/22 12/14/22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

RSPL HEALTH 
PVT LTD VS 
KAMLENDRA 
SHUKLA TRADING

SIMTA CLEAR 
COATS PVT LTD 
VS MOZART 
IMPEX PVT LTS

SM INDUSTRIES 
VS JAYESH 
METAL 

AJAY KUMAR 
PIPANIYA

SAROJ RANI VS 
TANEJA 
HANDLOOM 

M/S GALAXIE 
AGRITECH LTS VS 
VAJINDER SINGH

VISHAL PIPES LTS 
VS OM TRADING 
COMPANY

M/S AKARI 
EXCAVATORS VS 
ALLIANCE 
QUARRIES MINES 
PVT LTD

SAYA AGROCHEM 
PVT LTD VS 
UJJAWAL 
BIOTECH 
ORGANICS PVT 
LTD



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31 North-West

972/22 J L GHAHLYAN 12/24/22 12/23/22

32 North

33 ARVIND GUPTA 06.12.2022 21.11.2022

AVINASH SINGH 07.12.2022 15.06.2022

AVINASH SINGH 07.12.2022 15.06.2022

SYED NOORUGGAMA 13.12.2022 08.04.2022

PUNEET SINGHAL 19.12.2022 09.12.2022

34 Sh. JASPREET SINGH 23-12-2022 05-12-2022

Sh. KUNAL RAWAT 23-12-2022 07-12-2022

21-12-2022 23-03-2021

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SHREE AMBIKA 
IMPEX LTD VS 
SATISH KUMAR

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM. 
549/2022

STATE BANK OF 
INDIA VS LRS. OF 
LATE. SH. RAM 
SINGH

CS COMM. 
553/2022

HOUSING 
DEVELOPMENT 
VS MUNISH 
SARIN

CS COMM. 
552/2022

HOUSING 
DEVELOPMENT 
VS RAJAN KAUZA

CS COMM. 
555/2022

M/S ALP SAFETY 
SECURITY VS M/S 
MAGICAN IMPEX 
P. LTD.

CS COMM. 
562/2022

VIKRAM DIWAN 
VS M/S UNIQUE 
PHARMA

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, COMMERCIAL 
COURT-02

SOUTH-
WEST

CS 
(COMM)/5
69/2022

HARVINDER 
SINGH SETHI Vs 
M/S ADHARV 
ENTERPRISES

CS 
(COMM)/5
71/2022

DNV IMPORTS Vs 
KEE PROJECTS 
LTD

CS 
(COMM)/5
68/2022

ADVANTAGE Vs 
NOVA NEW ERA 
EXPORTS PVT 
LTD.

Ms. Meenakshi Salarya



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

34

Sh. INAYAT AHMED 20-12-2022 Not filed

Ms. JYOTI VERMA 20-12-2022 25-11-2022

19-12-2022 08-11-2022

Sh. SHIVAM SHARMA 17-12-2022 17-11-2022

SHIVANGI SINGH MS 15-12-2022 02-12-2022

07-12-2022 21-11-2022

07-12-2022 21-11-2022

Sh. RANDEEP PUDIR 06-12-2022 28-09-2022

35 02-12-2022 23-11-2022

06-12-2022 01-12-2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, COMMERCIAL 
COURT-02

SOUTH-
WEST

CS 
(COMM)/5
65/2022

SH. MAYANK 
GUPTA Vs M/S 
ADITYA BIRLA 
FASHION AND 
RETAIL LIMITED

CS 
(COMM)/5
66/2022

ANUPAMA SEN Vs 
GLOBAL TRADE 
BAZAAR, 
WEBECOM MEDIA 
PV T LTD

CS 
(COMM)/5
63/2022

M/s REACH 
INTERNATIONAL 
Vs RAJ KUMAR 
RANA

Sh. Vaibhav Mahajan

CS 
(COMM)/5
61/2022

DYNAMIC AIR 
AND SEA CARGO 
PVT LTD Vs 
SAMRAT 
PLYWOOD LTD

CS 
(COMM)/5
59/2022

LOGICSERVE 
DIGITAL PRIVATE 
LIMITED Vs BLU 
SMART MOBILITY 
PRIVATE LIMITED

CS 
(COMM)/5
50/2022

State Bank of India 
Vs SUNDER LAL @ 
SUNDER LAL 
GAHALWAT

Sh. Arvind Gupta

CS 
(COMM)/5
51/2022

State Bank of India 
Vs ABDULLAH 
HAMIDI

Sh. Arvind Gupta

CS 
(COMM)/5
45/2022

DEVENDER 
KUMAR Vs SHRI 
RAM GENERAL 
INSURANCE 
COMPANY 
LIMITED

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

CS 
(Comm)/54
4/2022

Canara Bank Vs 
M/s Sandhi Self 
Help Group & Ors

Mamta  Pal

CS 
(Comm)/54
7/2022

State Bank of India 
Vs. Mr. Mahak 
Singh

Arvind Gupta



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

35

06-12-2022 01-12-2022

22-12-2022 08-12-2022

07-12-2022

Syed Nooruzzama 13-12-2022 08-04-2022

14-12-2022 16-11-2022

Anil Kumar Jha 15-12-2022 17-11-2022

19-12-2022 09-12-2022

23-12-2022 22-12-2022

23-12-2022 06-12-2022

23-12-2022 06-12-2022

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

CS 
(Comm)/54
8/2022

State Bank of India 
Vs. Kamlesh

Arvind Gupta

Counter 
Claim 
30/22

Sh. Nitin Sabharwal 
Vs. Chesa Dental 
Care Service Ltd.

Vishal Chhabra

CS 
(Comm)/55
4/2022

State Bank of India 
Vs. Mr. Ashok 
Kumar

Arvind Gupta 21-11-2022 & 
01-12-2022

CS 
(Comm)/55
6/2022

M/s ALP Security 
Services Vs. M/s 
Yuantai 
International 
Supply Chain 
Management Pvt. 
Ltd.CS 

(Comm)/55
8/2022

Punjab National 
Bank Vs. Jyoti Tent 
House & Anr.

Tushar Kukreja

CS 
(Comm)/56
0/2022

M/s D.R. Furnisher 
Vs. M/s The Office 
Decore & Ors.

CS 
(Comm)/56
4/2022

Wrapwell 
Packaging Pvt. Ltd. 
Vs V.D. Corporation 
Pvt. Ltd.

Rakesh Kumar

CS 
(Comm)/57
0/2022

Shri Gulshan Verma 
& Another Vs Smt. 
Sangeeta Sahani & 
Another

Sameer Dewan

CS 
(Comm)/57
2/2022

Le Meuble Office 
Tech Pvt. Ltd Vs. 
Intermarc

Sanjay Agnihotri

CS 
(Comm)/57
3/2022

Le Meuble Office 
Tech Pvt. Ltd Vs. 
Abdiel Aircon

Sanjay Agnihotri



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

35

19-12-2022 19-12-2022

19-12-2022 19-12-2022

19-12-2022 19-12-2022

19-12-2022 19-12-2022

20-12-2022 20-12-2022

21-12-2022 21-12-2022

17-12-2022 17-12-2022

13-12-2022 13-12-2022

16-12-2022 16-12-2022

17-12-2022 17-12-2022

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

Ex. 
(Comm)/37
4/2022

Axis Bank Ltd. Vs 
Sanjeeva Kumar 
Sinha

Alok Shankar

Ex. 
(Comm)/37
5/2022

Axis Bank Ltd. Vs 
Pramod Kumar 
Chaudhary

Alok Shankar

Ex. 
(Comm)/37
6/2022

Bajaj Finance 
Limited Vs Vijay 
Kumar

Alok Shankar

Ex. 
(Comm)/37
7/2022

Axis Bank Ltd. Vs 
Gajender Pal Singh

Alok Shankar

Ex. 
(Comm)/37
8/2022

Axis Bank Ltd. Vs 
Sharad Sharma

Alok Shankar

Ex. 
(Comm)/3
80/2022

M/s Bajaj Finance 
Ltd. V/s Abhishek 
Chhatwal & Ors.

Pravesh Duhan

Ex. 
(Comm)/36
0/2022

Equitas Small 
Finance Bank Ltd 
Vs Nateshwar 
Kumar & Anr

Suraj Chaudhary

Ex. 
(Comm)/33
0/2022

M/s JBM Traing 
Company Vs. P.B. 
Retails Pvt. Ltd.

Lokesh Verma

Ex. 
(Comm)/33
8/2022

Dhani Loans & 
Service Vs. Sheetal 
Kumari

Harpreet Singh Uppal

Ex. 
(Comm)/36
6/2022

Dhani Loans & 
Service Limited Vs. 
Amit Pal Singh

Harpreet Singh Uppal



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

35

17-12-2022 17-12-2022

17-12-2022 17-12-2022

17-12-2022 17-12-2022

13-12-2022 13-12-2022

13-12-2022 13-12-2022

13-12-2022 13-12-2022

16-12-2022 16-12-2022

16-12-2022 16-12-2022

17-12-2022 17-12-2022

17-12-2022 17-12-2022

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

Ex. 
(Comm)/36
2/2022

HDFC Bank Ltd. Vs 
Kamal Kumar

Naveen Sharma

Ex. 
(Comm)/36
3/2022

AU Small Finance 
Bank Ltd. Vs S.P. 
Tour & Travels

Abid Ahmad

Ex. 
(Comm)/36
1/2022

AU Small Finance 
Bank Ltd. Vs Monu 
& Ors

Abid Ahmad

Ex. 
(Comm)/32
5/2022

M/s Kotak 
Mahindra Bank Ltd. 
Vs. Rajeev Sharma

Abhishek Kaushik

Ex. 
(Comm)/32
7/2022

M/s Kotak 
Mahindra Bank Ltd. 
Vs. Pankaj Kumar & 
Anr.

Abhishek Kaushik

Ex. 
(Comm)/32
8/2022

M/s Kotak 
Mahindra Bank Ltd. 
Vs. Komal Datta

Abhishek Kaushik

Ex. 
(Comm)/34
2/2022

Kotak Mahindra vs/ 
Komal Kaur

Ranjan & Company

Ex. 
(Comm)/34
0/2022

HDFC Bank Vs. 
Kuldeep Singh

Ranjan & Company

Ex. 
(Comm)/36
4/2022

HDFC Vs, Ajay 
Trading Co.

Naveen Sharma

Ex. 
(Comm)/36
8/2022

IndusInd Bank 
Limited Vs Palam 
Egg Sales

S.K. Mehta



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

35

16-12-2022 16-12-2022

16-12-2022 16-12-2022

16-12-2022 16-12-2022

17-12-2022 17-12-2022

17-12-2022 17-12-2022

17-12-2022 17-12-2022

17-12-2022 17-12-2022

17-12-2022 17-12-2022

17-12-2022 17-12-2022

17-12-2022 17-12-2022

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

Ex. 
(Comm)/34
1/2022

Kotak Mahindra 
Bank Vs. Vinod 
Kumar

Tanuj Agrawal

Ex. 
(Comm)/33
9/2022

SBI Cards Vs 
Sangeeta Bobal

Pathak & Associates

Ex. 
(Comm)/33
9/2022

SBI Cards Vs 
Sangeeta Bobal

Pathak & Associates

Ex. 
(Comm)/36
5/2022

AU Small Finance 
Bank Ltd. Vs 
Abhishek

Sandeep Sharma

Ex. 
(Comm)/36
5/2022

AU Small Finance 
Bank Ltd. Vs 
Abhishek

Sanadeep Sharma

Ex. 
(Comm)/36
7/2022

Prem Shankar 
Gupta Vs Siddhi 
Vinayak Steel Tubes 
& Ors.

Arun Kumar Yadav

Ex. 
(Comm)/36
7/2022

Prem Shankar 
Gupta Vs Siddhi 
Vinayak Steel Tubes 
& Ors.

Arun Kumar Yadav

Ex. 
(Comm)/37
0/2022

Axis Bank Ltd. Vs 
Shyam Sunder

Alok Shankar

Ex. 
(Comm)/37
1/2022

Axis Bank Ltd. Vs 
Rajiv Batra

Alok Shankar

Ex. 
(Comm)/37
2/2022

Axis Bank Ltd. Vs 
Suraj Sadana

Alok Shankar



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

35

19-12-2022 19-12-2022

19-12-2022 19-12-2022

13-12-2022 13-12-2022

Total 549

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

Ex. 
(Comm)/36
9/2022

Axis Bank Ltd. Vs 
Ram Krishna Ray

Alok Shankar

Ex. 
(Comm)/37
3/2022

Axis Bank Ltd. Vs 
Bhupinder Singh

Alok Shankar

Ex. 
(Comm)/32
9/2022

Kogta Financial (I) 
Ltd. Vs. Gopi Nath 
& Others

Ms. Manisha Baruah


	Form-2

